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Title: Further discussion on the Motion of Thanks on the President's Address moved by Shri Anurag Singh Thakur and seconded by Shri Nishikant
Dubey (Discussion not concluded).

HON. DEPUTY-SPEAKER: Now, the House will take up further consideration of the following motion moved by ShriAnurag Singh Thakur and seconded
by Shri Nishikant Dubey on 24th February, 2015:

"That an Address be presented to the President in the following terms:-

"That the Members of the Lok Sabha assembled in this Session are deeply grateful to the President for the Address which he has been
pleased to deliver to both Houses of Parliament assembled together on February 23, 2015'."

Shri Arvind Sawant to continue.
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according to that Act. It is almost like abolished. People are getting job, wherever they want it. They are going for interview on-line. The registration
is not there as to where that boy has come from and whether he belong to ISI or something. Nothing is known. We have found that the people who
are working in the IT sector are prone to that ISI activity and other things. The care should be taken.
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being of their own company, but they see the well-being of the private entrepreneur. That is what is happening. Therefore, I would request you to
take care of this.
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HON. DEPUTY SPEAKER: All Members are interested to have rivers in their States cleaned; they want the Government to look into the matter.
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HON. DEPUTY SPEAKER.: Hon. Members, those who wish to submit their written speeches are allowed to do so. They can submit their speeches at
the Table. That is to be allowed.

Shri M. Venkaiah Naidu, Hon. Minister, to intervene in the debate.

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Hon. Deputy-Speaker, Si, I would like to intervene in this discussion for conveying thanks to the hon.
President for his valuable address to this House.

Sir, the President's Address started with the words, "The greatest strength of India is her rich spiritual and civilisational heritage.” We Indians feel
proud of our culture, our heritage; and we always talk about it. Some people unfortunately do not like this, but we cannot help it. This is a vision and
this is the commitment of this Government that we have to preserve the cultural and spiritual heritage of this land which is given to us by our
forefathers over thousands of years of civilization. snféwrer 3, d¢ @rer 3, gar @iar 3, it sy gdail of frn s e, ferr 3 i fron, 321 w2 & o s
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Sir, eight State Assemblies went to polls after Parliament elections. In seven States, the BIP and the NDA have won the clear mandate. This has to
be understood. And the people who are objecting and who are trying to interrupt me are being reduced, reduced and reduced. They have to
understand this. I do not want to join a slanging match, but my friends must have some patience.

We had patience for fifty years. All these people who are sitting here, they all sat in patience for fifty years, have undergone all the suffering.
You enjoyed the power. Please have patience for another five years. That is my suggestion to you.

SOME HON. MEMBERS: Another fifteen years.

SHRI M. VENKAIAH NAIDU: The main issue today is poverty elimination. That is the issue today. And that is the Mantra and that is the guidance
that our leader hon. Prime Minister has given to us. That is what the President's Address also stresses upon. How do you do it?

Sir, poverty is a bane to dignified human existence. Development is accentuated only when the last person gets a sense of fulfillment. It did not
happen in the last 50-60 years. After 68 years of independence, 68 per cent of rural India has no access to some of the basic needs like toilets and
26 per cent are below poverty line, 38 per cent cannot read and write. What is more saddening, at certain places hunger deaths are happening and
at certain places farmers are committing suicide. It is a challenge to all of us and this entire House and this Parliament should accept the challenge
and concentrate our efforts and focus in seeing to it that these challenges are addressed to. If we start blaming each other, I can only tell you that



will end in a futile exercise because people have seen who has been in power out of 68 years; how many years that side was in power, how many
years this side was in power and how many years the people who are sitting in the middle also joined power. So that is a fact of history. I am not
going to change it. I am not going to talk about a particular Member.

Today morning, while replying to a question, I said there is shortage of 1.8 crore housing units in the country. This is a challenge. At a number
of places, power is supplied only 4 or 6 or 8 hours in a number of States. That is a challenge. Some of our friends were talking about lack of potable
water. That is a challenge before us. Some of our friends were complaining about the quality of the mid-day meal, that is a challenge. Some of our
friends have been complaining about the treatment given to women. That is the biggest challenge for all of us. My point is, we must now focus on
development. That is what the President's Address is stressing, that is what the Prime Minister of India wants. The focus should be on development
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For the first time, 42 per cent of the Union tax receipts will be devolved to the States. This is a historical decision. Also, Grants to local bodies

and municipalities are increased. The 734 and 74™" Amendments which were brought during Shri Rajivji's period have not become a full reality
because many of the States have not devolved funds, functions and functionaries to the local bodies. Whether it is this Government or that
Government is a secondary issue but the fact of the matter is, 29 subjects were supposed to be devolved to the local bodies, but that has not
happened fully. They are also starving for funds. Being a municipal administration minister or Urban Development Minister, I have been receiving
representations. That has also been taken care of. Nearly 4 to 5 per cent of funds are now sent directly to the local bodies and they are going to be
strengthened.

The third one is the States which are having Revenue deficit for other reasons, historical or whatever they may be. States which are continuously
affected by natural calamities are also being considered. States which are performing better and have a better fiscal discipline have also been taken
care of,

The Khusro Commission recommended 29.5 per cent; the Rangarajan Commission recommended one per cent increase; the Vijay Kelkar Commission
recommended two per cent increase. This time, during this Government, there is ten per cent increase for the first time in the history. It is ten per
cent plus what goes to the local bodies, plus what goes to disaster mitigation and relief, plus what goes to the well performing States, plus what
goes to cover revenue deficit. In the history of India, this will be a golden letter day and the people in the States will all be enjoying it. This has
happened in spite of one of the Members of the Finance Commission giving a dissenting note cautioning the Government that the States will be rich
but the Centre will be poor. It was Shri Abhijit Sen's view. He has got every right to have his view but the Government in its collective wisdom and
the Cabinet presided over by our hon. Prime Minister who believes in the philosophy of strengthening the States and then strengthening the country
has accepted these recommendations fully and they are now going to be implemented.

There is going to be a sea change with regard to the finances of some of the States. Compared to 2013-14, States would now get Rs. 1,75,000
crore-plus extra money and local bodies will get Rs. 2.87 lakh crore in the next five years. As an Urban Development Minister, as I told you, I am
very happy about it and the entire country is also rejoicing. All the Chief Ministers, whichever party they belong to will also be more than happy at
this radical altering in the Centre and States' relations. The total transfer will now amount to 47 per cent of divisible pool tax and also five per cent
for local bodies and also the other things I have said. Rs. 1.94 lakh crore grant will be given to 11 revenue deficit States like Andhra Pradesh, West
Bengal, Himachal Pradesh, Jammu and Kashmir, etc. Andhra Pradesh will get an additional money for revenue deficit for the coming five years
because it is revenue deficit not because of any other reason. The country will move forward only when the States develop as I said. Earlier, it was
devaluation; now, it is devolution. It is a revolution. It is the evolution of the Narendra Modi Government that this devolution has taken place in such
a short time. People used to call our Prime Minister 3D; they used to say, 'Modi means 3D'. ...(Interruptions) 1 said people, not you. Your leader is
not here; you cannot say anything. They used to say, 'Mr. Modi means 3D'; he is 4D now — decisive, dynamic, development and devolution to the
States. That is the revolution he has brought. That is why he will be seen as 4D. ...(Inferruptions) He may talk about his leader. I have no objection.
His leader is not there. He is out of the country. ...(Interruptions)

You see the objective of the NITI Aayog, the National Institution for Transforming India. It is a very important thing — transforming India into a
developed country, into a strong country, into a strong economy and a self-respecting economy. That is the idea behind NITI Aayog. That is why we
call it, National Institution for Transforming India.

Today, all the Chief Ministers are equal partners in the Governing Council of the NITI Aayog for the first time because the hon. Prime Minister said
that we have to work as 'Team India'. We have to really implement co-operative federalism. That is the spirit with which we have to work. Even in
the President's Address also that point has been stressed because we want to have development of all the States together, we want all to work with
all the States together, we want them to be equal partners in development and we want to work as 'Team India'. We are committed and have
initiated measures to stir action in every field right from sanitation to smart cities, poverty elimination to creation of wealth, skill development to
conquering space, tapping demographic dividend to diplomatic initiatives, enhancing ease of doing business to putting in place a stable policy
framework, empowering individuals to ensuring quality infrastructure, ending financial untouchability to making the country a manufacturing hub,
containing inflation to stimulating economy, igniting minds to ensuring inclusive growth, promoting cooperative federalism to encouraging a
competitive spirit among the states.

Igniting minds to ensure inclusive growth.



Promoting cooperative federalism to encourage a competitive spirit among the States.
This is the direction in which we are moving. I do not know why anybody should have any objection.

In the last nine months, the overall inflation, which was at 11.16 per cent in November 2013, has dropped to a record low of 4.38 per cent.
Wholesale Price Index (WPI) inflation which was at 6 per cent in 2013-14 declined to 0.1 per cent in December 2014. Food inflation, which was at 9
per cent in 2013, has declined to 4.1 per cent in December, 2014. Consumer Price Inflation (CPI) — not our CPI — which was 12.5 per cent in 2013
has declined to 4.8 per cent in December, 2014. It had come down to 5.6 during last 10 years. Now growth in GDP during 2014-15 is estimated at
7.4% as compared to 6.9% in 2013-14. Growth rate of GDP was 4.6 per cent when we left the regime. At this rate, going by the spirit of the
Presidential guidance given by the Government to this House, the country will progress. I am sure, in the coming years India will be reaching the
highest growth rate in this entire region. That will become a reality. I am sure about it.

SHRI MALLIKARJUN KHARGE (GULBARGA): Mr. Deputy-Speaker, Sir, can I interrupt for a minute?
HON. DEPUTY-SPEAKER: Let him finish.
SHRI M. VENKAIAH NAIDU: Sir, you spoke for 60 minutes. I did not interrupt you. If you want to speak, I do not mind.

SHRI MALLIKARJUN KHARGE : I am asking for your permission. I will never interrupt you. In a parliamentary democracy, if you will yield then only I
will speak. You have quoted 7.4 per cent growth rate. I have already explained it. Probably at that time you were not in the House but the hon. Prime
Minister was here. Which is the base year for the 7.4 per cent growth rate and which is the base year for 5 per cent growth rate under the UPA
Government? You are taking 2004-05 as the base year for 5 per cent growth and the base year you are taking for 7.4 per cent growth is 2011-12. So,
if you take 6.9 per cent growth rate of the UPA Government and your growth rate of 7.4 per cent the difference, even if you exercise too much, is
hardly 0.4 per cent.

SHRI M. VENKAIAH NAIDU: This has happened in nine months....(Inferruptions) Sir, please have patience. You are not able to accept any small
criticism. Having been in power and having been responsible for all the ills of the country, you are not able to even have a small criticism. You are
saying that we achieved growth rate of 0.5 per cent in nine months. Is it an ordinary achievement? 8.4 per cent was what Vajpayee ji's Government
had left and you have successfully brought it to 4.6 per cent.

In the last Budget the income tax exemption ceiling was enhanced from Rs.2 lakh to Rs.2.5 lakh under 80C. Sir, the investment limit was also
enhanced from Rs.1 lakh to Rs.1.5 lakh. The idea was to encourage small savings.

For improving the road connectivity in rural areas, Rs.14,389 crore was sanctioned under PMGSY. Allocation for National Housing Banks increased to
Rs.8000 crore to support rural housing. Under Ajeevika, a provision of bank loan for women self help groups at 4 per cent was extended to another
100 districts. Women, youth, poor and farmers are our real targets and we want to strengthen and enable them to become equal partners in the life
of the country. Everything my Prime Minister does, he thinks particularly about the poorer sections. After 68 years if this is the situation, it is a
challenge to all of us....(Interruptions) 1 am coming to that, Sir I will tell you what your Government has done and what we want to do. Some
development to be included in the list of Corporate Social Responsibility and that is also an initiative taken by our hon. Prime Minister,

Now financial inclusion is critical to poverty alleviation. Our Government has launched an ambitious programme called Pradhan Mantri Jan Dhan
Yojana under which 13.2 crore new bank accounts have been opened with around Rs.11000 crore being deposited. The beneficiaries will get Rupay
Debit Card with in-built insurance cover of Rs.1 lakh. This is the initiative taken for the common man and for the poor people. If it is so simple, why
did the other Government not take it up all these years?

They are saying that it is not cent per cent coverage. When we talk of cent per cent or 99 per cent, we are talking about families. We never
claimed that each and every individual is covered 100 per cent. Our Prime Minister's aim is to see that every person of India will have a bank account
in India. That is the purpose of our Government and I am sure we will be able to reach it also. The other regimes have allowed bank accounts to be
opened outside India. We have allowed bank accounts to be opened here in India. That is the difference.

The Direct Benefit Transfer Programme is being expanded to different parts of the country. The biggest Direct Cash Transfer Programme in the world
has been taken up by this Government of Shri Narendra Modi. The biggest Direct Cash Transfer programme in the world, PAHAL, for transfer of LPG
subsidy, has been extended across the country from 1st January, 2015, so far covering 76.6 per cent of the user-households and Rs.5920 crore has
been transferred since announcement of the scheme. The poor people need not pay any money. The BPL people will get the connection. The money
will be put in their bank account. Around 76.6 are covered and we want to link it with Adhaar so that there is no problem at all. It will be a hassle-
free availability of LPG to all people.

'Swachh Vidyalaya' launched to construct a toilet in every school before 15th August, 2015. That is also an ambitious programme of our Prime
Minister. it zarmdt anferete Fgzet o & &, &Y sidla @ Iqel oI 38 &, 3o1b fom ericle @t @razen @ oft st grafirasar &)

For skilled India" - 'Skill, Scale and Speed' that is the mantra our hon. Prime Minister has given. It is the need of the hour That is what has been
mentioned in the President's Address also. A separate and full-fledged Ministry of Skill Development has been created for the first time in the history
of the country and a young and dynamic Minister has been given that responsibility also. In the coming days, all the skill development programmes
will be coordinated.
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For SC, ST, OBC, and minority communities, a new scheme "Upgrading the Skill and Training in Traditional Arts/Crafts for Development (USTTAD)" is
being launched to take care of the vulnerable sections. That is also our programme.

Van Bandhu Kalyan Yojana for the welfare of our tribal friends who are living in the forest area has been launched. Then "Housing for All" by
2022 to cover all the poor both in the urban areas as well as in the rural areas is also launched.

Coming to agriculture, we are all concerned about the health of the people. My Government is not only concerned about the health of the
people, we are also concerned with the health of the soil. It is because soil is the basic input for the agriculture. That being the case, we are
introducing Soil Health Card.

Then, a corpus of Rs. 500 crore has been set up for perishable commodities. Tomatoes, potatoes and onions, they are seasonal and get
perished. We do not have refrigerated vans. We do not have cold storage units. We do not have much needed food processing units. To take care of
all this, the Ministry of Agriculture has come forward to take care of the vulnerable sections of farming community who are depending on the
perishable products.

Sir, for creating infrastructure in rural areas, a special fund of Rs.2000 crore to provide affordable credit to units, in 72 notified parks have
been made operational in the entire country. That is for the farmers.

Nanaji Deshmukh Scheme is being launched for construction of hostels, for De-notified, Nomadic and Semi-Nomadic Tribes. They are the
poorest of the poor. Our Government is concerned for the poorest of the poor. That is why, we are giving more importance to them.

We have launched Paghe Bharat Badhe Bharat. As 1 told you, after this many years of Independence, even today 38 per cent of our children do
not know how to write and how to read. It is a national shame. That is why the 'Padhe Bharat, Badhe Bharat' scheme has been launched. " ug sireer "
@edl @) Fper Astoll A2 3AW R A\ dgloll, 391 B 3P aglan, 4 ot zamr ¥Bar 3) Sukanya Samridhi Account has been notified for enabling education of
the girl child. Pandit Madan Mohan Malaviya National Mission on Teachers and Teacher's Training to empower and increase the capacity of our
teachers has been launched. To reduce the preventable deaths, India New Born Action Plan has been initiated and four new vaccines have been
approved. This is one area where the infant mortality is going up. Keeping that in mind, this particular scheme has been initiated. National Ayush
Mission has been initiated to promote fast effective Ayush services. We have the State of Kerala as a shining example in Ayush. We have to
popularise it. We have to popularise our Indian medicines and Indian Ayurveda and we have to use the local talent also. The Government is
committed to do that. The Government is taking all possible steps to stop the generation of black money both domestically as also internationally. I
will be coming to that also. There is a story which has appeared in The Indian Express and other newspapers today. I will tell that story to my
friends here. In the story it has been mentioned that earlier the Income Tax people wanted to enquire into the accounts of the HSBC. The then
regime did not give permission. That is the report. They are asking us now. s#a amet & ars aefer dt 2 3z ot den 3, ag dlom amu Riar arr GBS, o
...(wazmer) Now, new standards have been set to improve the quality of roads ds a2 deron arcet ol 3) ...(waeror) @6 ol ol Jar &)
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oft war. ¥dve=m amerg @ SRaw, anft e St gan, St st g¢ &, ot sl wen aifgy, ancaficer avon aifée) wst ordf a2 umw oY ast g2 o @2 wIen wifde, IAG @
a1 rron aifgw, ... (caawrer) The other point is on the minimum pension scheme. smvafivor wal 3 @IS A ordl &) ¥ @1 el uSen &a<nr oft el uSam AwT
3¢ oflerol & arg Reelt 9 dar a=il gan, 3 e sao) oft scafeioer aeen uSen anudbt arera DAt @zl g8, smue! oft sicdfRicel wen uSen) eI ¥e I ag 3T @il
o 2& &, 3uch @iy 3 oft sncwfRicral wron uSen seol el & arG ag o Raaredic Jor & e odl frem ag gl aidl Bren s P ola Bedcr 87 sad ffw oft
aircafeierol aoor uden safén ancafioer foafl vas cafts @ wes ardf @i ol 2, gy o1 & R scafkicer Son arféu s Ko aier, 3con Adt, Bramt Bieen wer, o
3etall Aedficrol @1 siwe Aefl; Minimum pension has been enhanced to Rs. 1000. I was in a programme in Hyderabad. One lady came to me and while
giving pension to her I asked her as to how much she got and she replied that she was getting Rs. 30 as pension per month. After 68 years of
Independence she was getting a pension of Rs. 30 per month. That is why the hon. Prime Minister said that the poor should be supported and be
given a minimum pension of Rs. 1000. Now, around 50 lakh people are going to be benefited out of this. I did it in Hyderabad. ...(Interruptions) They
are not criticizing ...(Interruptions) aifere, as wlar 21t uidf &, ag oft snuw e aidl 3 ...(cuawmer) as dameva F) ...(crmer) 3edlol st dlsmew fern g
«o.(caraemrer) A sredl w2 @ 3@ &) dgdrar I off o By DR SR IENSA Bt A usal & 1000 ¥ dorer & 3@ E siie 320 oft qffs fven &) smu aell Ex @ E| ws i
Jwret odf an zar & ...(caemer) The statutory ceiling under EPF has been enhanced to Rs. 15,000 benefiting lakhs of people across the country. The
Government has taken significant steps with regard to the river Ganga, the life line of India by launching the Namami Gangey project which is an
integrated Ganga conservation mission set up with a Budget target of more than Rs. 2000 crore, ien ygireror @20 a5 fore g0t 92e3imeT bt 3 s20 o ot
Ja=ieT fﬂﬁ‘ﬂﬂ

As regards ocil prices, retail selling price of petrol, which was Rs. 73.60 in July, 2014, has been reduced by Rs.16.29 per litre since then. Similarly,
diesel prices, in August, 2014, was Rs. 58.97 per litre and it was reduced by Rs.12.35 per litre and the current retail selling price is
Rs.46.62....(Interruptions)

HON. DEPUTY SPEAKER: Your leader has already spoken yesterday.
...(Interruptions)

SHRI M. VENKAIAH NAIDU: Sir, the historic decision of reduction of petrol prices and diesel prices was done by our Government headed by Shri
Narendra Modi, our honourable Prime Minister of India. ...(Interruptions) Sir, these people who have been in power were only increasing the prices.
They never thought of reducing the burden of the common people. sardt zzwE o Y@l wea sorn J)...(wmemer) 531 A sEoRe od @2 ur 23 &)...(wxeEm)
A 3A uar aidt ur 33 3,  aen wE?... (o)

With regard to Ordinances, they are saying that Ordinances are against the Constitution. They are saying that Ordinances are
undemocratic....(Interruptions)

@l off, amg dfde...(smerar) Sir T am happy that my Congress friends are accepting that Ordinance is a democratic provision. I am thankful to



them. ...(Interruptions) Shri Jyotiraditya Scindia, this is not the way to speak. If you want to come up in life, please have some patience.

A total of 637 Ordinances were promulgated during the last 62 years. This works out to be 11 Ordinances per year which means almost one
Ordinance per month as a long term trend. A total of 456 Ordinances were issued during the Congress rule during the last 50 years. Sir, three
Ordinances were issued.....(Interruptions) Shri Karunakaran, your record is more worse than the Congress Party. I will come to that. eue @1 by @
&, sAft S & el s HuT ol gd)...(@memer) i adren aem &, There is nothing personal here, Sir. I am talking of the factual situation. If I am
wrong factually, somebody can correct me and I am ready to be corrected. ...(Inferruptions) You can do it. I will give you an opportunity. After five
years, you will get an opportunity, if you work hard. ...(Interruptions) 1 am talking about myself. Si, he asked me....( Interruptions) =& ger=ifseT ardt
adol,...( ) el 3 g aftor o aden,...(waemer) dder oirerg I aer o2t atera 3 ordl acten;...(wmaeror) sma guen do snsey 3€) (Interruptions) A total
of three Ordinances were issued. If you have patience, please hear me. Sir, they cannot digest the facts. @ srcer @t uan ordl w 32 2, @en w¥7?...(@wmemor)
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HON. DEPUTY SPEAKER: Nothing will go on record except what the hon. Minister is saying.
...(Interryptions)*

SHRI M. VENKAIAH NAIDU: Sir, on 26™ January, 1950, the very day the Constitution came into beinga€! ...(Interruptions) Please do not talk about
Parivar. Then you will have to face problems. & @&l 3t wal on 22 &7...(zaemer) What is your problem now? I am not able to understand your problem.
.. Interruptions)

HON. DEPUTY-SPEAKER: Hon. Members, please sit down. Please go to your seats.
...(Interruptions)
SHRI M. VENKAIAH NAIDU: After having been in power for more than fifty years, they must have more patience. ...( Interruptions)
HON. DEPUTY-SPEAKER: Let there be order. Then only can I say something.
...(Interruptions)
SHRI M. VENKAIAH NAIDU: If they do not have patience, then what shall we do? ...(Inferruptions)
HON. DEPUTY-SPEAKER: Any one of you speak please. If all of you shout together, how can I listen?
...(Interruptions)
HON. DEPUTY-SPEAKER: Shri Mallikarjun Kharge is on his legs.
...(Interruptions)

SHRI MALLIKARIUN KHARGE (GULBARGA): With your permission, I would like to say that the Minister has got every right to interrupt, interfere and
explain his position. But he has no right to insult others. ...(Interruptions)

HON. DEPUTY-SPEAKER: Shri Mallikarjun Kharge is speaking. Why are you shouting? Let him make his point and then the Minister will reply. Why all
of you are shouting? When your own leader is speaking, why are you shouting? I cannot run the House if you behave like this.

...(Interruptions)

SHRI MALLIKARJUN KHARGE : He has every right to explain his position, defend his Prime Minister, defend his action. But he has no right to insult
other Members. He should also listen to what other person says because when you are making allegations, when you are insulting, we are not going
to tolerate that here. We are here to reply. You give us a chance to reply to you. But you are not yielding. In a parliamentary democracy, the Minister

of Parliamentary Affairs should have more patience than other Members. Instead he is instigating. ...(Interruptions)

SHRI M. VENKAIAH NAIDU: Sir, truth is unpalatable. ...( Interruptions) Kharge ji spoke for 60 minutes. We did not do anything. There is no question
of any personal insult to anybody. They are insulting me. They are insulting the Minister Please go through the records. ...( Interruptions) Three

Ordinances were issued on 26" January, 1950, the very day the Constitution came into being. They were, the Parliament (Prevention of
Disqualification) Ordinance, 1950; the High Courts (Seals) Ordinance, 1950; and the Judicial Commissioner's Courts (Declaration as High Courts)
Ordinance, 1950. ...(Interruptions) They were all issued on the very first day of the Republic. ...(Inferruptions) Over 100 Ordinances were

promulgated between August 15, 1947 and 26" January, 1950. ...( Interruptions) Around 77 Ordinances issued during 1971 to 1977 at the rate of
three Ordinances every two months. ...(Interruptions) That being the record, they cannot criticize others. ...(Interruyptions) During Rajiv Gandhi's
period, 35 Ordinances were issued. ...(Interryptions) The CPI (M) backed United Front Government passed 61 Bills during 1996 — 1998, but issued a
record 77 Ordinances at a strike rate of more than three Ordinances per month. That is the record of the United Front Government. ...(Interruptions)
That being the case, we must be ready to hear the other side also. We must have some patience to hear the other side also. ...(Inferruptions)

Having made allegations, when you get an opportunity you can definitely talk about it. ...(Inferruptions) They are trying to find some alibi to escape
from criticisms. But that is not acceptable. ...(Interruptions) 1 have not taken anybody's name. I have not made any personal insinuations. I will
never do it in my life. I have not done it. The entire Parliament has been watching and seeing.

So, this CPI (M) backed United Front Government passed only 61 Bills during the period 1996 to 1998, but issued a record of 77 Ordinances at a
strike rate of more than three Ordinances per month. Thus the Opposition has no moral right to criticize us. ...(Inferruptions) They are insulting
democracy.



HON. DEPUTY-SPEAKER: They want to walk out.

... Interruptions)

At this stage, Shri Mallikarjun Kharge and some other
hon. Members left the House.
HON. DEPUTY-SPEAKER: Nothing will go on record except the Minister's remarks.
...( Interruptions)
SHRI M. VENKAIAH NAIDU: Sir, the Congress regime was responsible for hundreds of Ordinances....(Interruptions)
HON. DEPUTY-SPEAKER: Please take your seat.
...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (SHRI BABUL SUPRIYO): Sir Shri Kalyan Banerjee is abusing her He is using bad language against a lady
Member....(Interruptions)

HON. DEPUTY-SPEAKER: Nothing will go on record except the hon. Minister's speech. Please take your seat. He is on his legs.

SHRI M. VENKAIAH NAIDU: Who is using bad language against some hon. Members, the entire House has watched now. It has also gone on record.
Who is doing it? There is no question....(Interruptions) sétaa, ot 3 ez waatz gona A amerr 3 @oft &) ar-arz Aet 3 a2 dletol @1 aen adtar 37

HON. DEPUTY-SPEAKER: He has gone.

SHRI M. VENKAIAH NAIDU: It should not go on record.

HON. DEPUTY-SPEAKER: Nothing will go on record. Only the hon. Minister's speech will go on record.
(Interruptions) 3€;*

SHRI M. VENKAIAH NAIDU: Let the entire country scrutinize if there is one word which is objectionable, one behaviour which is objectionable. What
is the behaviour? When the Minister is on his legs, then he is talking, he is intervening in the Discussion on the President's Address. They try to insult
me. They try to accuse me. Then, they make comments as they like. I have not taken anybody's name. My point is very simple. People who are
criticizing the Ordinance route have resorted to Ordinance umpteen number of times. This is what I am saying.

With regard to the Left also, I said the CPM Backed United Front Government passed only 61 Bills. Facts must come on record. It must go to the
people. As I said, the CPM backed United Front Government passed only 61 Bills during 1996 to 1998 but issued a record number of 77 Ordinances at
a strike rate of more than three Ordinances per month! That is the record of the Left Parties. Now, they are criticizing us....(Interruptions)

SHRI TATHAGATA SATPATHY (DHENKANAL): Should you now use it wrongly?

SHRI M. VENKAIAH NAIDU: We should not use it like that. You do not worry. We will not repeat that at all. You do not worry about it. That is why I
said I am there for five years...(Interruptions) That is why we said that we are here for five years.

I now come to the Land Acquisition Ordinance. Ordinance is a constitutional provision available in case there an emergency situation. We thought
helping the people is the need of the hour That is why, we have gone on promulgating the Ordinance. Please see the Coal Ordinance. Why this Coal
Ordinance was promulgated? What happened? It is because of the Coal Ordinance that the country has benefited to the tune of Rs.80,000 to Rs. 1
lakh crore after the auction of 18 mines. It has come not only to the country but to the States like Odisha, Chhattisgarh, Jharkhand, Madhya Pradesh
and West Bengal. They are all immensely benefited by the most transparent auction bid by this Ordinance. That being the case, this Ordinance is
also very much justified. It is helpful to the States. It will really enhance and strengthen the federal structure of the country.

With regard to the fair and transparent e-auction of coal, I would say that only 18 of the 204 coal blocks have been auctioned resulting in a potential
revenue of more than Rs. 1.2 lakh crore. This will bring down the fuel cost resulting in reduction in the cost of power considerably.

This is democracy. This is a Parliamentary debate and discussion. I try to raise a point. You try to raise a point. Let the people hear us and then they
decide about it.

Sir, they say: "We will speak. You cannot speak. You cannot intervene. You cannot pinpoint. You cannot highlight things. " What is this? How can it
happen? This is really an insult to democracy. It is not an insult to one Minister but it is an insult to democracy.

Over the next 30 years, six coal-rich States like Odisha, Madhya Pradesh, West Bengal, Maharashtra, Jharkhand and Chhattisgarh will get, through e-
auction and royalty, a sum of Rs.1,08,000 crore approximately. These States are also likely to get power tariff concession of Rs.30,000-plus corre.
This is the estimate. When the C&AG has made this estimate, people said that this is a notional loss. One Finance Minister at that time said: "Coal is
there in the womb of the mother earth. Not even something has been taken out. How do you calculate this?" They tried to criticize the CRAG. Now,
the C&AG's stand has been vindicated. The BIP's stand has been vindicated. The then combined Opposition's stand has been vindicated that there is
a huge revenue loss which has happened to the country, particularly to the poor people. Because of the coal auction, the States which are



economically not strong will be benefited. If they are benefited, people in those States will be benefited.
15.00 hrs.
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A3, 3 dis siifEela & @iz # wg wsan & 5 on Land Acquisition Act, I do agree it is an emotive Act; it is an emotive issue. gnrdl 1 of paeil & & 3 2E
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e @l ol ofsarer 8 21 ) sAfem s ary 3 orfdare aszen anfde) Yo ass elell of Jsma ey we szl of ue off fora) &) @ 22 o swon ww Aue wialol it
gotram) 33 earol 3 IXRY gU S B avd anaardt A 531 Ruer uz Auicdien oft ame &) ama &l o oft Jan den afir swpara off Rven Ao 331 anen? U2 AIER o, §A 9 B AP
aololl &, 52 f&on 3 e avz 53 e

apaft garty f9ra Jen B v firy oF @ wer 3l Rl srerefler srgr o gw wan wear A @i amufer s &) 303 aifdreerz &) w2, 3e@ior St war, 33 cred wEl fw §, IA
e1eer ol RPN PR s e cred &, s arest Asna &, ot 33 it w6t 3 sand o o o amufer o &) apr widl B g ot @ aed Fena and & oY 368 wdlarz
a5zo) 3 &It s ey ordl &) seR @i Yo argel, sAfcwe arger, sAfdgfverel, Az G, suRcaar g, R s, aEfior semds i o giotagt a1 Bt
el & N &t s fere geftor o anfde) qaver A s eler Sz 22 &) sl saa 2mer B 3F & orfly sia-siia & clor siaz Az oo Gator are §) et wsEEl B e Gw
offarrot arcer Riardt arorel oft ot sforfdmfea Rrn Y 3a 2o oft s vadishtorer fvan widr B gwmer & oft &s vadishionr dar 2a1 &) 3o varr Al B 21et 37 odiar s
wardisfiorer vae B Aage-4, Aage-6 A sl anfed w2 Fodiol ds vaari fven 3odlal waft scon welorAigra oft ordl &em sa o Waer o bl A a1 @2 3 &) s
aroe 3 anft aa seel ds vadichierr o gu &) safere el A amer g e ol a1 e & ordl & Ours is the last party to do any injustice to the farmers.

We are ready to go even an extra mile to help and strengthen the hands of the farmers. That is the commitment of our Government. On 27t" June,
2014, the Government of India had called a meeting of all Revenue Ministers, and the Ministers concerned were present. Suggestions were given by
Uttar Pradesh; and Haryana, which was ruled by the Congress at that time. Madhya Pradesh; and Gujarat have given certain suggestions on PPP
projects. They were all there on record. The then Maharashtra Chief Minister written a letter to Shri Jairam Ramesh, for removal of consent clause.
Then, the Maharashtra Government went a step forward and reduced the compensation amount from four times to 2.2 times of the market value
payable for land, etc. I have the Gazette with me. It was the Congress Government at that time. I do not want to take the name of the Chief
Minister, who is not present in the House. But he was the outgoing Congress Chief Minister who had ordered this and there is a Gazette notification.

Here is a letter written on 37 August, 2011 by the then Chief Minister of Maharashtra — "Dear Shri Jairam Ramesh, I would like to place on
recordd€} On closer examination, we found that the provisions of the new Act will increase land and rehabilitation cost up by six times for public
amenities like water supply, health facilities, sewerage, infrastructure, roads, irrigation and power projects."

"As the Act is applicable retrospectively, within one year of its enactment, even the on-going public projects where partial land acquisition has
already been done will be adversely affected and the cost will go beyond the budget amount. Some examples are enclosed. Major on-going irrigation,
drinking water and power projects will be non-viable as cost of land will exceed the rate of economic return. By making acquisition process highly
centralised, litigations and increased cost may result in effective freezing of the current land use and to change current use froma€;"

So, he said, please focus on removal of 80 per cent consent when Government acquires land for industries and urbanisation purposes. He has signed
it and sent it to the Minister at that time and now they are accusing us. axel @i @ ardf foven; Wiz ersea @1 S duddore 2 ... (caemor)
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@ ciell of wet A3t wiet arcil ot w5 war v 15 2mmer B uasel, 20 2mer B usd ot seftar aifteggun fasen, the land which was acquired 15 years or 20 years back, it is
lying vacant. They have not used it for that purpose. How do you allow it? Now that the rate has gone up, they want to use it for other purposes.
This is a point to be considered. People said that if no activity starts within five years, then why do you not rethink about that also? Some
suggestions have come. All these suggestions, either from this side or that side, whatever valuable suggestions hon. Members give, those
suggestions will be considered. But the core of the matter is, this Act is in the interest of the people, in the interest of the country and in the interest
of the development of the country.

Sir, there was almost a developmental holiday all these years. We cannot afford to have such holidays. We have to work extra and some people are
finding fault with this Government, snuer aridfeasr Rreca comen, s amu gorma 3 &2 919 ©E dol, AT U2 3MeN 32 AR U2 31m6! B 10 wael, =N a6 B
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am? agl wft udfar ves amer @) o, At 3 Riguerer @1 Awraen won #ft Affwen aifge; st fteen @ifge i g M), Rower 2 M@0y & Bea 3 odf swen asar &,
ciftpor St urdfor samrdt ancitaen a2 38 3, Fordh! aerd a=n 3, w1a dffor Jorat Facht aifde s & aear g dt q wad & 5 A gART ASRp 39T 3 &, ATl B2 I & AATH



@01 @1 Farel 2t ordl 3 fepaft @1 e @il avven 87 &0 @ ol @) Rrares? aell o wel Fce el b e, v gAY I yfer wafer e ¥ fm, aaf wrr & few s
storat & f&a 31 @ weor & fere drem &) These engines of growth have to be kick started. This legislation will kick start the engine of growth. This is our
belief. The Coal Ordinance will kick start growth. The E-Rickshaw Ordinance is for the rickshaw of the common people. People try to find objection
about that also.

Sir, you know the background. =z sre=ncor @il oIl el ST, U6l $31 SXM & @5 $31 Ice I @R g3 3R @8I @R gan S A8 I A8 oidl el urRl, s diofel
lTell U=ty 1 ool ofdl &, B el ordl &, a0 d1E anfEolar aidl cren arga &) gl dias dee A ad, Acel 4 dias A aal &) J [er yulst wFen, am amis o, Let the
House dispose it. I propose it, you oppose it, let the House dispose it. I have no problem either way. It is the democratic will of the people. =& az-arz
@aoll 25 MDY ARKETY 311 SR Y ASDIT 30 SR, D6l AGEDBIT IR 37 AS TR 37 591 AW FU ool Adlol ot gy ordf gu &) saen! soofl anférd & 23 &) sany yumewid! it @1
oIt o 28 &) a1 Hjemed i oft, anu a3 9 &) wdleg, oft anmse) 3aeySer 3 wer anuds v Jid} of Braass a1 @ & 2, 3 3ot ot ordf don arsar g A e Sft @1
g G2 Il §) e St it 3w Fdior ordl W) Iedicl war & fp e dler A1 Sft & =& ... (wrawmar) g awn adtor &7 ag uidt w1 ol &, st sepr ordf, ayemepn S
3D FlpIz B! Al o1l ? PR R IAMY a2 wielamdie 3 aal aR? Faw! dwe witkmdic @t a=n Jaon 27 "UP Minister calls BIP leaders, Modi's*...(zrmmer)

3131 218 wEell & 185 e cilel ag2 Bl dickd 3831, Joi! b PR &4 Aal el @ 18] dctol &, As 3ol ol &) 3 Jorepl oidt of o1dl aar 2a1 g A M uA ag s 3
aropercit &, oftd &, 291 1@ o1 NUHT aga 3G W ) AUDH] R Bl &, 3 121 B3 3l [t Fidl o o @al, & S IADT FAENE BB PB sl of dal, TSl sft
aeft a3 31 ardf &, xS Sit & @, fiesel falt genorsicft Sft of Rpfirrer srarn ¥ wiast afifdsr 3 Gmasz ot 3eedloe f&en, ag wedioe usar A0 oY o &l

312, yemowicl Sft @it o oft avgar Iore aifde, as e 3ort @ & There is one Father Alexis Prem Kumar who was captured by terrorists and was taken as a
hostage to Afghanistan. You know, people who are taken as hostage are not ordinarily released. But the Prime Minister took personal interest. Then
the Government of India has worked hard and worked in full cooperation with Afghanistan and Alexis Prem Kumar has come back safely without any
problem. He belongs to that part of the country. So we must feel happy that the Government is taking such initiatives. You cannot doubt the
intentions of the Government; you cannot doubt the credibility of the Prime Minister. You cannot make allegations like this about the Prime Minister
and then make casual comments.

Sir, last time, when one of the Ministers made some remarks, the Prime Minister came to this House, came to that House and disapproved those
comments of my own Minister.

3oglol wal [ st & e uz, Yred I U uz, SR A5 3nen2 u2 3 #sisd A5 anen u2 ellell A ficama asor, ol ol &) faft o en gy e o) 3e8io1 wal, aE 3015
amerf3res erfer b aiy 3 3 3o8ial fvaft cafes i ot aidl e @15 o1l e @ardt 3 sar va v &) "aads e Jrawt R wg sva B ughr 8, Y geneid] Si
of ¥a a3 i wal &) PR RaiE aifde o) i il as REiE e & e dar § g saedioe 12 ura 8 ag witfendoe a5 Radis 3 &
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ufvrar &) serenn 2use wu A Yenorcf oft of avar &) ot o Y Redoe e, seEI-apie deioa &, dlasdd &, ellsr Fedoe 33, PR AP Fedoe A amafer & o any IAD!
WE2 WoSH W) #AIR, Acal A AT GHW A26ll, AR W B snellaen wen iz ar-arR 593 3o, a6 Al adl )

adal u2 aide A5 deao 3 oft aal gl o aiefl Sit 3areT 2w w3 3ReT Aae @R 33 S st g3 el &, serare BAs A a1t ot awen & gfera 3ad saardt
53 2t 3 darardt gl A b arg, spg dic) Sft sive 3 oft ag sowizdest Sfareedt Sy w5, 9 wven anfdy, gy Aot WY Arazer wen aifdy, ag aga sEd d)

3 aicr 31 seron @ ol TG § b AG 91 U WSRO old] 3| e J91 DT ) 91T A Ol 26 2 &, Iol AT §| AT A AGE Bed 1w, DIz A vz wopardl D,
521 ot 3 g0l arct il sncllell @1 sreer &) st Gl @ &) SRl GHIA B9l &) AG G frara &) ws gal widicdee &) Selar of gald HR Rrara v 8 Storan ol olYeg,
el Sft B aiepea d s o 3, safére sodior sareot age ol 2izcen 3 Sftar w2 wat den &) @G @1 sE-amu agac e @1 el R o 3 as dftsz B oru
&3 &) ...(crenor) o srgaiel off, ... (caener) Politics should not be politics versus development. It should not be the case. It should be the politics
of development.

The only language that all of us should be speaking is the language of development, development and development. All that I want to emphasis is
that let us move forward collectively with the new collective conscience that seeks to enable our people to meet their aspirations.

Hon. Deputy-Speaker, Sir, you are in the Chair and you have been observing all that. I have some experience if not that much experience of those
great leaders who are standing continuously and heckling me but I never had the habit of that. I have talked politely to everybody but firmly put my
view. That is my strength and that is my weakness also. I feel that my Government have not done anything wrong. I feel my leader is great. Not only
me but the entire country today feels that Shri Narendra Modi is a great leader. The entire world is looking towards Shri Narendra Modi. The entire
world is looking towards India. India is now resurgent. India is rising. Let us not discredit the name of India. Some comment was made. Comments
can be made but what happened subseguently in America that everybody knows. I do not want to take names of the people and what happened
there with minorities, blacks and all. These things are happening in different parts of the globe, in different parts of our country and in different
regimes of the Governments. We should work together. We should curb this mentality of attack on a Church, Mandir, Masjid or a Gurudwara. This
should be condemned with all seriousness. The State Governments must take strongest possible action against those culprit people. That should be
the line. That should be the approach. We may have some ideological differences with Samajwadi Party, BSP. TMC, TRS or even with TDP. Although
we are partners, we have our own ideology and they have their own ideology. In the larger interest of the people, we came together to work for the
welfare of the people. We are trying to do our best. We will try to improve also. This occasion of the Presidential Address is an occasion where all of
us have to put our heads together, discuss the issues and then allow the changes.

Lastly, a comment was made that Government has supported the Land Acquisition Bill. We have supported it with good intentions. Afterwards, Chief
Ministers made representations. Editorials were written and practical difficulties have come to our notice. In our collective wisdom, we brought this
Bill. Sir, 120 times the Indian Constitution has been amended. sz u2 At uf¥acdor weon 2| safee garor sreran, Rpzmell, SorBrE iz Rowrr B &a i Sacudle
i?mm

Sir, the last allegation against the Government and also sometimes against the Prime Minister is that Government is supporting the industry
and the business people. Are the industrialists anti-nationals? Is the business against India? Without the business and without the industry, how can
a country prosper? Agriculture and industry are like eyes of a man. We have to take care of both of them. They are also contributing their might to



the wealth of the country. If something goes wrong, action should be taken irrespective of @1 3eiemfer @wiar &, sadp @ ¥ seEr-3cE Bafdpf#cionr wor
&t sz aidf 3) Without producing wealth, how do you distribute wealth? This is the point that I want everybody to ponder. In my 40 years of public
life what I have learnt is to produce wealth, create wealth, create development, and then distribute development. Without creating wealth if you
distribute the wealth, it will not work. Telugu people say ' Panchaali, panchaall, which means 'Distribute, distribute'. I say, ‘Penchaali, penchaali’,
which means 'Increase, increase' production. If you do ‘Panchaali” without ‘Penchaali’, you will be left with ' Punchd which means loincloth. That is a
reality. You also understand that. India is already having a great stress of debt. We have also inherited certain problems. We should jointly address
those problems and take the country forward. That is the message that the hon. President, who is one of the most learned persons of the country, a
great visionary, has given to this Parliament. Let us all join hands together in conveying our thanks to the hon. President and follow his advice of
conducting the Parliament in a better manner. We should avoid Ordinances to the extent possible. If Parliament functions effectively, I do not think
there will be any necessity for any Ordinance. We do not have any fancy for Ordinances. a1 2isft aifgn, aaf it aifée iz aafl & g Bk den @iy,
gerrat 3t Sft 5 e war 5 appa stem Aot o, sieret 3 appa forascem PR, Aeet Ao agd et &) e @2, Rivel @ 3l 3 BB gl Sterdl b B 7 wwr wr
Bl YR ol dfdY)

Sir, this is my humble suggestion. I am sorry. I do not feel that I have used any word but I told one thing. When they were saying: "You give
us an opportunity”, I said: "Opportunity will come after five years". That is because I am sure that there would not be any mid-term elections in the
country. Nobody should have that apprehension.

SHRI BHARTRUHARI MAHTAB : Opportunity will be given by the people. ...(Interruptions)

offt war. &dseem otrrg & o aft ol arell ol &, s AR uid el 3efl, 3Ad arg gar oft as AR anwell, ws A Rrar & smuast Rrar sieel &) a1 B gy ailat
stsmmufer 3 & = 3u emufer 3 3) W3 oft ior & are s e, sra xsd oft 23 & awg, & Mo A 3o Jearar w20 gu do arm We must respect each other. They
should not say: "When we stand up, you should sit down. When you stand up, we will not sit down." & arest aidf 3, w15 anefter uduan oft o1t 3 apeem Ris
it seraft 32 ares A 33, dior SNt oft avar Fodlal eenor A oy aoA Wi 9 wedle A0 B wrasic &H Fa ellell @l frerasy eflased @Y AGIgT @wron & ai 3, ama it @t
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#* SHRI ABHIJIT MUKHERJEE(JANGIPUR) : There is nothing much in the address. Several announcement made are about the schemes
commenced by the UPA Government. It is a repackaging of UPA Schemes.

Though crores of bank accounts have been opened under Pradhan Mantri Jan Dhan Yojana, it is @ well known fact that most of these accounts have
not had even a single transaction. Thus indicating that 'so called benefits' which the NDA Government desired to take to poor people through these
bank accounts are yet to reach the poor and needy. There has been no progress.

The Direct Benefit Transfer Programme is the UPA programme which was already under implementation. There is no contribution of any type of the
NDA in this programme.

The Swachh Bharat Mission, since the time it has been launched on 2nd October 2014, has been only a 'photo opportunity’ session for the leaders of
NDA. This Mission of Swachh Bharat is very far from becoming a people's movement. The way the programme is conducted has not produced any
worthwhile result, consequently the dirty environs, unhygienic conditions etc. prevail not only in hinterland i.e. rural areas of the country but right
under nose of the NDA Government in Lutyen's Delhi itself. I would like to mention here that much better result was achieved under Nirmal Bharat
Abhiyan under UPA. It has been committed in the address that all schools in the country will have a toilet. Here the Government has not spelt out
anything about maintenance and operation of the toilets, water supply, sewerage, etc. Therefore, whole lot of issues on which there are no views
expressed.

On one hand MGNREGS has been mentioned as a 'powerful weapon to combat rural poverty', in the address by the President, while on the other
hand, the NDA Government has reduced funding of the programme and also reduced its access by reducing number of districts to 200. How then can
this scheme be powerful weapon.

'Sansad Adarsh Gram Yojana' is another example of copying or duplicating UPA had started 'Pradhan Mantri Adarsh Gram Yojana' with focus on
villages having predominance of SC/ST. NDA Government should have focused on Pradhan Mantri Adarsh Gram Yojana rather than camouflaging it
with a new name and launching its own scheme.

True to its character, NDA Government has only announced housing for all by 2022 without any clear and concrete roadmap of how will this scheme
be taken up and from where the funds will be arranged etc.

In the address, it has been stated that this Government cares to safeguard interests of farmers affected by land acquisition. On the other hand this
NDA Government has smuggled in amendment in the Land Acquisition Bill to do away 'consent' clause while bringing in amendment of Section 105
regarding 'compensation’ which was to be brought in by 31.12.2015. We will resist it tooth and nail.

More appropriate maxim for this Government will be 'Minimum Governance Maximum Government'. There is more centralized decision making
observed with very less decentralization. Bureaucrats are very often directly called by PMO for briefing etc. bypassing the Cabinet Ministers. We have
deviated from Cabinet system of governance which was conceived by the framers of our Constitution.

The Digital India Initiative too is to go a long way before something concrete is achieved. There is lack of appropriate bandwidth which is the digital
operation enabling infrastructure. I wonder how the promise of Digital India Initiative will be fulfilled.

There is no ideology in this Budget. It gives one a picture of patchwork attempt with no cohesive development strategy and lacking focus.

The rate of growth is 7.4% but in the address why there is no commensurate Tax Collection. Why it is stated again and again that tax collection may
be less. Figure of 7.4% has been arrived at by changing the base year of 2004-05. Credit off-take has not increased. Therefore, it is difficult to take



the figure of growth of 7.4% at face value.

The President's address is not only about announcing schemes and budgetary proposals but it is a statement of intent. Intent means how the
Government will focus its policies for administrative action. Worth mentioning here is that the address does not focus or touch upon even the issue
of respecting religious freedom and controlling the crony fringe elements.

The Government has announced the 'Make in India' programme with great fanfare, and in the address the old announcement have been repeated.
However, no concrete results have been evident on the ground. In Defence Sector, only a few projects announcements have taken place but it is a
long way to see real activity commencing on ground.

It is stated that the fuel prices have been reduced by Rs.17. 1t is a universal truth that there has been steep fall in international crude oil prices due
to which fuel prices have come down and it is not the Government's efforts. It is almost halved but the entire benefits of reduction of crude oil prices
have not been passed on to consumer. Government is using the opportunity to shore up its tax revenues. I urge the Government to pass on entire
benefit to the consumer.

There is nothing stated in the address on issue of improving relations with our immediate neighbours especially Pakistan. What is the Pakistan Policy
of the Government . It must outline the same or it will be a knee-jerk reactionary policy of tit for tat as is being done presently without any direction.

Though this Government is only announcing big projects here and there but is not making any effort to expedite completion of several very important
infrastructure projects. NHAI had taken up 4-laning of NH-34 running through my constituency the progress of which is very slow. The address does
not make any mention of resolving the issues hampering the on-going projects wherein lot of public money has already been spent.

Mega Food Parks were conceptualized and initiated by the UPA Government. However, NDA has announced it as part of its own
programme. This Government has not announced any worthwhile incentive for Food Parks like encouraging Food Processing Industry to set up its
unit or shift its unit to Food Park etc. Due to this the Food Parks may shortly become unviable.

Minorities are integral part of this country. However, there are several issues of the minorities which need urgent attention. There is
absolutely no mention in this address how the concerns of minorities will be addressed with their education, religious freedom etc. will be
preserved. This will alienate the minorities. This may create problem. I am compelled to mention this as my constituency is a minority dominated
constituency with more than 65% Muslims.

Another area where the intent of the government is silent is about workers in the unorganized sector. They constitute large percentage of
labour force. Bidi workers in my constituency fall in this category. Most of these workers do not get their rightful dues. No mention of this in the
address will make them live in gloom and despair.
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* DR. RATNA DE (NAG) (HOOGHLY) : As usual, President's Address is full of claims of its achievement in its 9 month old Government. But what
is the truth? Truth lies elsewhere is a poor or common man happy with this Government? No. Why am I saying this? It is because of ever increasing
prices of essential commodities. It is pro-corporate. We can see this in its activities and policy, which is business or corporate-friendly.

It is claiming that it has opened 13.2 crore bank accounts and credited Rs.11,000 crore in the accounts. There is apprehensive about these figures
cutting across parties. It has claimed in the speech that it has brought about changes in different sectors. I would like to quote just one sector-
farming sector. Farmers are committing suicides in Maharashtra and other states. Farming are not providing with any monetary relief. Land
Acquisition Bill is hell bent on deceiving farmers. Anna Hazare is on fast and he is against this Bill and the policies of the Government. So also major
political parties, NDA Government has changed colours when it is in Government. They were taking something else. The UPA II Government's Land
Bill, which BJP supported was entirely different, and pro-farmer. The current Bill of NDA is pro-corporate. This is the difference.

The earlier UPA Government used the names of Gandhi and Nehru, the NDA Government is using the names of Shyama Prasad Mukherjee,
Deendayal Upadhyaay, Nanaji Deshmukh and Vajpayee. In one sense, both UPA and NDA are same. They are not interested in actually ameliorating
the sufferings of the poor but indulge in one-upmanship. This would not take the country ahead. The President's Address talk of country's GDP
growing at 7.4%, inflation, food inflation are at a record low, etc. But what about the plight of poor, disadvantaged people? The Address also states
that it will work for marginalized section of society. Would the hon. Prime Minister elaborate on this?

Bitter truth and fact is that people are disillusioned by this Government in 9 months. In spite of petrol prices decreased by Rs.17 per liter, prices of
essential commodities, vegetables, fruits have gone up. Would the Government explain this specific aspect? This Government aims for "Sabka Saath
Sabka Vikas", which means "All together, development of all". Is this happening on the ground? What is happening is "business and corporate
lobbies together with Government, development of corporates."

Swachh Bharat Mission was started with much fanfare. It is moving at a slow pace. Every wish this to be a grand success but the reality is that it
has resulted in damp squib. The other aspect of the speech is that it wanted to create smart cities. But is the Government addressing the poor and
downtrodden, who constitute 50 per cent of the population? What is the policy initiative of the Government towards ameliorating their pain and
agony? The Government is silent on this.



On bringing black money too, this Government has failed to keep up its promise. It promised to deposit Rs.15 lakh in each citizen's bank account in
100 days. How would the Government to go about to reduce unemployment and create more employment?

On health ground too, the Government initiatives have taken a beating. See the grim scenario of Swine Flu. On the one hand, there is shortage of
medicine to treat Swine Flu; on the other hand, Government has failed utterly in stopping the spread of Swine Flu. I want the Government to come
out with concrete measures to stem this outbreak of Swine Flu before it takes the form of an epidemic.

When the stomach of poor is empty, how can you talk of engaging people in the process of governance and policy-making? The Government has to
think of the rejection handed out by the people of Delhi in the recent elections. This is the mandate of the people of Delhi on 9 months governance of
NDA.

The speech claims of inclusive growth covering poorest of the poor, and other disadvantaged sections of society. But it is a wishing thinking. It is not
been on the ground. In West Bengal, BIP is trying to disturb the law and other situation. People have taught then lesson in the recent elections, both
Lok Sabha and State Assembly. People are with out leader, Kumari Mamata Banerjee. Success in the recent elections are the fruits of good
governance given by our leader and Trinamool Congress.

Communal harmony is shaky since this Government took over the reins of the country 9 months back. President of US gave sermons twice in a span
of 10 days. This augurs bad omen for this Government. PM kept silence. Even New York Times in its editorial stated that Modi's silence is dangerous.
India's image is being tarnished. Our PM has failed to instill confidence among minorities on communal harmony and peace.

He comes up with "Mann ki Baat" on Radio. He is afraid of taking questions from the people. He is hiding behind the shield. He made a remark that
our ex-PM, Dr. Manmohan Singh is not speaking at all. Now, he is doing the same thing. It seems he has two different yardsticks. Even our President
while addressing the Governors asked them to ensure communal harmony, peace. Why has he made such a statement? Is it not because communal
harmony and peace have taken a beating? Our Prime Minister has claimed that India is the fastest growing economy in the world. It is far from the
truth when poor are having hand to mouth and not able to get two square meal a day.

Since it came to power, it has promulgated six Ordinances which have to be passed in Parliament. The Governments needs Opposition support but it
takes Opposition for granted. It took the Opposition in Rajya Sabha for granted in the Winter Session of 2014 and went ahead for Ordinances, and
now it wants the cooperation of Opposition in Rajya Sabha to pass these Bills. Is it not looking like a farce?

There are also rumours of Railways hiking the fares. Immediately after assuming power, Railways has hiked the fares. Now, it is planning to hike
fares once again burdening the already overburdened poor. Is it what Government means governance, inclusive growth? We need answers to the
issues raised by me? Is this what called 'present progressive' and 'future perfect'.
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HON. DEPUTY SPEAKER: Nothing will go on record except what Shri Mulayam Singh Yadav says.
...(Interryptions)*
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HON. DEPUTY SPEAKER: No, let him speak. If you are making comments like that, I cannot run the House. A senior Member is speaking. Why are
you shouting? He has a right to speak whatever he wants to. If you have any objection, you can reply afterwards.
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fray Re, 521 391 W arcuzierd, fMost, sBowell @ wr & Rearn ¥ Rrn 32 Jads A1 acrel 8, Ja! Reart 3 dolt &) Ja! oW mel 8 ARl & e aer Ry 87
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a-u3 3, stia-siia 3 itarer! aerar gib 3 ...(@kerer) s/ ufar 3 deant g &) ar N 3PI-3EHT g &, Al 3 elSI Aol JeIhl 38 SRN 3§, ag ot avaar 39Y) 33 e g
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HON. DEPUTY SPEAKER: Mulayam Singh Ji, Please wind up.

off eI Bis Area ! amu @t Arel, Aaehl BRI 61 @i Bxd &) TR A6l A ARPRI Bl fararT 3 e &7 @en anuel et forprRIl @t firara 3 ferr &7 @Rm &
clitell @Y, it Aie &, Jor! frara 3 ferm &7 Frawmt wer, Fawt A, dfdser aer fsam fern 87 apft aa Reseor e férn 27 anft as 3121 @8 uan a1df &6 e o
Jnrer frm &Y, srcusizerast ot sner e &Y, sifdenai ar sner fren 21, Azrsend ast smer foren A7 S cas Jaast el o APt o aas at wae & Ry Jor Raar ol @ srasen
& ot Jraast wner eftfdre, sraat sner Rrn & ar ol Afver omer & 3 & s st 2mer, Jawi o) Sat aw sare & 134 R smwier ¥ B B wrur asEt B e an 32 A
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St a1 ol & At 3| A wwr B, s s Jeeder i, g AR oft ordl @R i rsaot oft ordf Aot @A, ... ()

HON. DEPUTY SPEAKER: Mulayam Singh Ji, Please conclude.

off aremerar Rie anea: Stat aras e @t Jaret &, oreifyas &t ypaan afty e Bt ypzen, ¥ Breden &, aulifs ag oY cidt aga B, wwor 1947 3 Breroft Sswftor figzemor A5 ur
oft, anft ol 3, enedl wavs swltor wilsearer e dior 3 acft ard,

16.00 hrs.

My urx aifes 8 33 aes oifden St & ager e Yo war an, Bk die dew sft ot el oty goft wigar i godion we Bar oree sxYarer fAsan ar B g smnferer sz
8) s g B ores Ioalor @ o Slaw Sft 321 A due A Iow ad sy St oft are A 36rds urer Siwern e ot A 33 oA & R elfder Sft sfiz aen d@eY st s A 2 aeilee
eitféen Sft @il ar smma g any 3 2Ny sar el of 3ot smavr off Jrorr &) gH 3o Stewrol 3 war.uer.w. oft & sy gar v, &, @oter A oiver &, A woollar A wfefendie wr
gotra oS &) aooilsl 3 &1 cllor e Stter 28 &) aRacter Jiizie 38, o oft agl 3 v 33, afadter dier arz 38, s Bouer gardt ar e &1 o8 &) sar epmaR adf A s
32 &) v ar 8r Ris & s &

HON. DEPUTY SPEAKER: Please finish it now.
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ordl ac¥em srarrel ol feen 3, ARl s 3AB serFu oW A Hifde) 361 srrarel 3 3 v oft wer el ao 9 #dlol A ol w2 ume &) aaft oY Fol war v 9 wdlor ager Al
3| el weavreEl AeoR a6 aidl 3, it sler &kl & oo ©pr oY) Si3 sardl 32 ygar G TR of Sid Al aiter off, A s A oAs Fue ool dw fen e swfler @1
siffmygon ol &1 Fravery afdr Aotr ot Ao, dor, 32 owflel, U dol 65 FoiR wws wflel Sl HaR, dorz eflar efl, 33 Wefl cRIS @eren en sftz afi JAom o1 alcer fAven e
3@ 913t et @i ool b2 2 orn &, &91 SINd &t 3e ygor Bt IR A aa @, switer ®I age)) A6 agd awifly I & sefler dier bt yferd &f g2 3 ac 2 & am
oite @2 oftfire fp dier Hlerct yferad orfler ae 3@ 2 SoRizen ag 3@ 2) @ amfern, @y ot snust 3 oidf & uwen, gt oft Aase om safere sneafnlz o & fero
Sl 2R, @R, diss switer 8, 321 sefler @ Al crere weisy) Yan ®a 3 Sl &bl AAsENR &, &l Aelag, e &, 368 @i e &l 65 gone vws spilel Sl wad
feram €y amu Sfaw 2y-9iy Al 3 &) 3 wrely? As U2 Tl SI8Y, 2GS A U acl onse, 33 w2 A ot a1 81 sudr &) wad A [ agl a @it dar o1l sEem, cAfdser ag
SI9T ORI it citell @t it firet arm Slell @wr 2 AW 3, WP @Y @t Breksn, asicl @t ae Been sz smudbt At agaf

HON. DEPUTY SPEAKER: Please wind up now.

oft e Biz amea @ Vet ageft a derar adefl &1 ! e IJsma & 33 & aueht AR et @O, it @i amufer ordt & ot Ioaifer w2 91 AT @l B 1w Ul
Ag2iat afial, U B B, A vA @l B, BRI &0 cllsl 30Ut 12 &) S91 1 AT a2ol i &1 dIft \F ordl 53 g1 ool @1, Jemsrafe=ll o1 ag af¥q & b PR
&1 ¥ Rt B fore @1 arcet o wwen a &1 Jemass 33 Racmw ordf 8 3w 8 dor Steeft smaa & asdte w3 &, #ar onar @ @ar, Jag Iodiar it @2 ) @8 ar
ardt 3

311 BT 216 & b 29ty efier ot 28 &) 3mudd il 21 w ordl & 21 8) anud ilon oft o 23 &, A oft gt &, o1 &t ordl &) gor it & & ordl 5 3y gordt e aror €9,
I GITEL W1 A1Tal €9, 6 A4 &) Yol Ficfl EAR! ar A6t <, A6 AGt ) PR &I Yol e} W el Jifa 3 dSl A 3 S¥PN Rp aga el i deenelt ) gy @l oft, e
ciell wi off vromeft & Aftal &1 IoTdl Gor Wl Yenal dicft ATerap €1 912 Yenal #id} 3R dondt wr gtar a1 3 oft ordf o e | (@)

HON. DEPUTY-SPEAKER: Shri Deve Gowdaji, you please stand up; then only I can ask him to sit down. If you keep sitting, he will continue. If you
stand up, he will conclude.

...(Interruptions)

off e Bis awca: i ot wwrsian & fv yenar aicft Sor w1 yener il &, g oft yener dickt &, saifere gw yener it @ e @@y ama Yo wer Hifdw fa ama g et



fferees & 3l sroran @ oft &) anu PR diondt & fiferecs 22 aY desiip oidl & s &) @e d anua Feeier Sar B fém @a e &, safer d snuw! forar e & a5 o1 @1
A @01 b ferw, sifsrareil @Y AP Sol & fere, afdemal Y Fwarer So & fere, AfEensl @) g amRR o ¥ e si afe afEemsil @ R s ordf &9 ar Sor e
AT 3 eI o1el 81 A A6 D AArerarct uret o fipen 2 it o1dl Al s an Sisw ves ot s ererss i dowe Aien BifSe iz e Far @err: < SIse e A
¥ fre aen fpen &, AP B 1 aen fver 2, Roziell B fre aar fver ) .. (craum)

HON. DEPUTY SPEAKER: Shri Mulayam Singhji, please sit down. It is difficult to control you.
...( Interruptions)

oft peIrIa Ris wrca: g9rol fagiu fBifér &t off, 3rerads @ frfer &t efl, qeerxds @ ¢ &, gafaer @ & &, it fws iz 3idna sond &, ool fAol aste & aiferiys faga forfr
& BIFT U2 3R] aelol @l ORI [par 2 g1 frara 8 19 amu sl @s 38 & dlie seidr @6 2@ 8, 3PR 391 Aslgy ®l & o A8l ADRICAD Do 3 Io1ial 3T EHRI Aswsl
AP Al S91 B HIG ol B 10 g9l gdton el & & i Sra-ora el of garen fpen 2 o wiféssara of sren fasen &, da-ada g1 391 XTsT 2l 9RN &, Sleldl X1=t &l o
&) 3t g b3 Qlgen aad & 5 dior uz frar i @3 et yenet A} Sft Sra diar 3 arer Brem 32 &, aa dier $ wish amudbt Ao 3 gor 3 eff afiv S @@l a anu dY amuest
gl t Baara ordl w2l aa we A 3a & diar aen @2 a1 & ... (wradme)

HON. DEPUTY-SPEAKER: Shri Mulayam Singhji, please conclude.

oft e Ris amea: aif¥ent A5 arecufey off sme Afdser snuet o1dl asal; anuel el 5 A 1 sreet a e &) i 52l e 3 ordl &) usiaft Soif A 3red DoAY &, 2E dlew &,
Afdror Rod & sl grasall o1l &) e weolldl & Imfie Rt @& @ ag o1 & RBa 3 ordl &) anu arerga afory; PR MU Fetda @oldl dl Ja anA-ur A5 3N Sl &l
SIS asatally @ ks ordl uwert &) Jrstofifer &) 2 a3 &, wasily @1 @IS ordl ysean & altpenell @1 gsn aiefl 8, safemn anu Jor @1 aifeporeft @orse PR & XA @5 3mu
o1 @t oiftveneft aordast o sa1 st Jiger a9

sodl orea) A5 A1 MU GgI-ag dowdrg s smuer #91 dierol v Aa R

* DR. KULMANI SAMAL (JAGATSINGHPUR) : Hon. President has mentioned so many achievements of this Government in his Address. In this
regard, I would like to emphasize upon certain aspects. The people of this country are capable enough to develop emphatically, if an efficient
Government is there to lead them from the front. That's why Congress was rejected for their failure to perform and this Government was given the
mandate because of their promises made during the time of election. However, over a period of nine months, not a single promise has been fulfilled.
The President in his initial address has sated about the welfare of all the human being, that is 'Sabka Saath Sabka Vikash'. But the very concept or
ideology behind these words have been defeated by the scrupulous intention of this Government which has been resulted in the initiative of 'ghar
Wapsi', religious conversion, riots etc. in various parts of the country. So, at this juncture when we are talking about development of all, it is
necessary to think in part of the Government to overcome it in order to send a right message to appropriate the mandate they were given.

The Government has driven the Pradhan Mantri Jan Dhan Yojana to eliminate the poverty. In this regard, the Government is claiming that almost
100% of accessibility to banking facilities has been achieved by them, which is a blatant lie. Keeping their claim in view, I would like to state that my
State Odisha is a poor state and almost 23% of its population is Scheduled Tribe and they reside in remote forest areas where there is no Bank
Branches, no telecom communication and even no transportation facilities as these areas are affected by left wing Extremists. In spite of repeated
requests made by the Government of Odisha no initiative was taken by the Government to open bank branches in these areas. Hence, the project
especially in these tribal areas is yet to be fulfilled. So, Pradhan Mantri Jan Dhan Yojana is a failure in these areas. So, I request the Government to
look into the issue and expedite covering all the areas under Project by ensuring accessibility to bank facilities for people to open their account.

In respect of Railways also no due share is being given to my State though Odisha is contributing more revenue in this area. So, my request is that
more number of trains should be introduced in respect of Odisha along with laying of more railway tracks in the State.

* SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR) :People of this great nation has given decisive mandate to this government in the last
Parliament general election expecting the change. Similarly, the current ruling party has also made so much of poll promises to the people of this
great nation. If you look at the track record of this government's past nine months, nothing was done or no major decisions were made in favour of
common man and for welfare of depressed class people. Neither has it had any vision for welfare of depressed classes, women and children.
Addressing country man frequently doesn't solve the purpose but it needs an affirmative action and implementation of welfare schemes.

The gap between rhetoric and delivery is widening day by day. Government is failed to deliver his poll promises of bringing changes in the
governance. Transparency in the government's major decisions is become zero. I wanted to point out that, the NDA government has been lucky to
get a favourable external environment with the fall in global oil and commodity prices. But even then government has delivered nothing in the past
nine months are so.

Hence, herewith I urge this Government to look into the following core areas, where country needs special attention at this point of time.

NREGA : It is one of the flagship programs of previous UPA government for the welfare of poor people across the country, which was assured
minimum 100 days job for people of this nation. The recent several survey and social audit done by various agencies have accepted fact that,
NREGA has made the greater impact on livelihood of Rural India people and also enable them for financially self-sustainable. But the current
government is not allocating proper fund and neglected this program just because it was initiated by previous government. It shows that
government is not serious about welfare of depressed class people and the welfare of Rural India. The impact of uneven distribution monsoon
and failure of monsoon rainfall change as a result of climate change is impacting large part of the livelihood of families of rural India. The only
source of income for these families is government sponsored job schemes and government must understand the fact.

Minimum Support Price for Agriculture Products - Even after decades of economic reform, majority contribution of economy is
agriculture. It is duty of every government, every political parties to work for the welfare of farmers. In the today's scenario of changed global



and domestic economy the agriculture products produced by these farmer community is not getting the scientific minimum support price from
the government.

Special Component Plan for SCs and STs -Based on the latest census (2011), SCs and STs population forms 25% of total population
(Scheduled Castes at 16.6 percent and Scheduled Tribes at 8.6 percent). Similarly, the fund allocation for welfare of these communities under
special component plan should be increased as per the population growth. The current fund allocation is not justifiable when it compared to
rate of growth of population of these communities. Government also makes sure all the allocated funds under the welfare scheme must be
properly utilized by various state governments and to other Ministries within the stipulated time plan.

Sansad Adarsh Gram Yojana - Government has launched this program with a loud noise of thinking of creating a great change of livelihood
of rural people by improving the basic amenities in the villages. But at the same time, Government is not so much serious when it comes to
delivery or implementation of its thoughts. I urge the Union Government to provide appropriate fund allocation for Sansad Adarsh Gram
Yojana.

Rural Housing - Government must increase the Central Government fund allocation for construction of houses under Indira Awas Yojana.
Currently, government is providing Rs.52,500/- per house unit construction. When it is compared to current commodities it is very much less.
Hence, I urge the Union Government to double the Central Government contribution for per household unit construction. Currently only 50
house units are being allocated for every gram panchayats under this scheme, I request to increase this allocation number of house units for
100 per gram panchayats.

New Hostels for SC and ST - It is a duty of every government to help and upgrade the depressed class communities. This will be done only
through providing education, shelter and job for these communities. Even today the condition of these depressed communities across country
i.e. especially in rural areas is way behind our imagination. It is very difficult for students of these communities to continue their education due
to lack of facilities in their homes and villages. Hence, I urge the Government to increase the number of hostels both for male and female
students of these communities by building new hostels. Story doesn't end here, Government should also provide the facilities in the hostel to
enable the students to prepare themselves to face the global challenges. As a result Government should also provide the computer education
facilities, libraries and training for spoken English classes in their hostel itself,

Pre and Post Metric Scholarship for SC/ST-The survey conducted in the recent years has concluded that, the school dropout rates are
higher and become common in SC/ST students due to financial restrictions. Student belonging to these communities often discontinued from
their studies and get involved in agricultural jobs and other local jobs for family needs. Currently Government is providing Rs.350/- per month
for hostellers and Rs.150/- per month for Day Scholars. This should be doubled to meet the education needs of these students.

Women Empowerment - The need of the hour is inclusive growth of the country and this has been achieved through the welfare of all the
classes of society irrespective of caste, communities and religion. Women empowerment and safety is utmost need of the hour and
Government should promptly make efforts for women empowerment. As rightly said by DrBaba Saheb Ambedkar the growth of the nation is
visible when women of this country were empowered. The atrocities against women, girl child and female foeticide are serious issues and
challenges in front of this government. Government must have the vision and action plan to empower women but it is lacking.

I wish the Government will accept the need of the hour and delivers its best.
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SHRI H.D. DEVEGOWDA (HASSAN): Hon. Deputy-Speaker, I would like to express my sincere thanks for having allowed me to participate in the
debate on the President"s Address.

16.09 hrs (Shri Ramen Deka in the Chair)

I watched the hon. Parliamentary Affairs Minister who spoke more than one hour. He has got every right to intervene at any time when the
discussion is going on. His whole emphasis was only on the Land Acquisition Ordinance.

I was very carefully watching the proceedings because I was in my house. Some guests had come to my house. Your good self have also mentioned
as to the number of Ordinances the Government have brought. I have never opposed the power of any Government to bring Ordinances. Yesterday when
the issue was being raised, I kept enquiring because I did not want to cross my limits. The issue before us is that the people of this country have given the
mandate. In the Presidential Address delivered in 2014, the hon. President had said that after 30 years, due to the mandate given by the people of this
country, a stable Government under the leadership of the present Prime Minister has been formed. There is no dispute on that.

During the entire election campaign, the present Prime Minister went on saying that he is going to bring development, as this was his only agenda, and a
corruption-free Government. I am not going to say anything about corruption in these nine months but with regard to development I would like to draw
your kind attention to certain facts. I was in the 13 Party coalition Government supported by Congress for hardly ten-and-a-half months. Have we not given
any developmental work? Vajpayee ji was also in the Government for six-and-a-half years. Has he not brought any development in this country?

Why people today have given mandate to the present Prime Minister is because a lot of publicity was given by the Media, both electronic as well as
print media. I must thank the Media which has supported me. I was closely watching almost all the electronic, print and the social media. It is not that the
UPA Government has not given any attention to the development. The same is true with Vajpayee ji. You yourself have titled him as the Vikas Purush. Sir, 1
have great respect for the work Vajpayee ji has done during his tenure. He may be ill today but the country will remember him for what he has done for the
country. My senior colleague is sitting here. I would like to ask him, who has cleared the Delhi Metro project. When I came here in 2002, as a result of a by-
election, so much of debate was going on as to who should be invited to inaugurate the Delhi Metro; should it be Shri Madan Lal Khurana or Shri Sahib
SinghVerma. The Delhi Metro project was pending for 20 long years.

The Lieutenant Governor, myself, the then Cabinet Secretary and the Secretary, Urban Development, took 15 days to find out how to fund this
project. I have all the details. At that time, I had cleared the project with Japan's aid. I do not want to read all those things but I have got
everything at my disposal.

About Kashmir, our hon. Prime Minister had gone and shown the green flag to the train from Baramullah to Katra. Who had cleared this project? Who
had sanctioned this project? Shri Ram Vilas Paswan is not present here. He had gone and laid the foundation stone of this project. We treated it as a
national project. I had cleared it and we had provided Rs.100 crore in the supplementary demands during the same year. Who had cleared the Uri
Power Project? Whatever I speak, I speak with some responsibility.

Shrimati Maneka Gandhiji, if I tell anything wrong, please correct me. The Agriculture University for Jammu and Kashmir was also sanctioned
by me. I went to Jammu and Kashmir five times. All the traders were crying because the tourism had totally collapsed. I had waived off all the loans.
I met almost all the organisations including Hurriyat leaders. I tried to convince them for allowing a free and fair elections. Our neighbour, Pakistan,
was making so much of adverse propaganda that India was violating the human rights. All this type of propaganda was going on.



When the late Shri Narasimha Raoji held the parliamentary elections in Jammu and Kashmir, there was not more than six per cent voting. But
when we had conducted the elections, there was 54 per cent voting. We had allowed three Ambassadors of three different countries and foreign
journalists to go and observe whether there was a free and fair election or not. The National Conference headed by Shri Farooq Abdullah boycotted
the elections. When the parliamentary elections were conducted, we contacted him, he was in London and asked him to come here. We assured him
of full support. I am not going to comment on whosoever is going to form a Government in Jammu and Kashmir today.

We had not made any big publicity of what we had done. The Prime Minister alone toured the entire country only with the developmental

agenda. He has announced certain programmes and I welcome them. He has launched Swachh Bharat on 2" October and I also participated in that.
But at the same time I am not going to elaborate what we have done in ten and a half months. I have taken decision for the poor to help through
Public Distribution System based on Lakdawala Committee recommendations. Thirty-six crore people of this country were provided with 10 kilos of
rice, 5 kilos of wheat and one litre of mitti ka tail. We did not distribute them on the basis of the Aadharcard. It was based on the Lakdawala
Committee's Report. The late Madhu Dandavate was the Vice-Chairman of the Planning Commission. We discussed as to how best we could help the
poor.

Who initiated the accelerated irrigation programme? On the basis of the recommendations of the Planning Commission, the previous regime dropped
the idea of funding the irrigation projects. But we revived the project and decided to fund all the irrigation projects which were started from the
Second Plan and not completed during the times of Pandit Jawaharlal Nehru. I can quote the names of the projects. We took a decision to fund all
those projects, the small and medium and major irrigation projects to complete them. We did not keep quiet. Who had cleared those projects? On
the Tehri Dam, Sundarlal Bahuguna was on hunger strike. I solved the problem In those 10 months I worked 20 hours a day. Some people said that
Devegowda was a sleeping Prime Minister. I am aware of such adverse publicities. Do not mistake me. It is not a question of laughing. Sitting in that
Office I knew as to when my Government is going to collapse. I accepted that responsibility with so much of pleasure. I never bothered to come to
Delhi. I have spent my whole life in Karnataka. I spent 30 years in the State Legislature. The circumstances after the 13 days of the Vajpayee
Government, when he failed to get the support of sufficient number of MPs were such that the leaders of 13 parties offered me this post. I never
wanted to come here, but accepted the responsibility.

Sir, having accepted the responsibility, what did I do for my country? We have done our bit. I can quote several things. For example, take the case of
the North-Eastern States. Who visited the North-Eastern States? I visited the North-Eastern States continuously for seven days with my officers. I
ultimately decided to give a sum of Rs. 6100 crore as a package. I am speaking with responsibility. I announced the package in Guwahati on the last
day after my visit to the States was over. What are all the schemes that we announced. We announced airports, highways, power generation
projects. I have got the list. I can go on reading it. I also instructed that an Army helicopter at Gawhati to carrying three Departmental officers
should visit the North-Eastern States once in a month and they should inspect and a progress report should be submitted to the PMO. There was a
cell in the PMO for this purpose. Let the things be examined. I visited all the seven States of the North-East. I also announced a package of Rs. 6100
crore at that time. A further sum of Rs. 600 crore was allocated by Shri Vajpayee during his time of 13 months. Coalition Government has not done
anything with regard to development? Only a new slogan has been coined by our Prime Minister and people are watching now.

I am not going to quote the election results of Delhi. It is not an issue. In public life, I have seen ups and downs. I have contested 15 elections
and I was defeated in two elections. I may have two Members from my party. I brought 16 Members to this House as Chief Minister of Karnataka. I
have told the hon. Prime Minister that I am not going to contest elections anymore. But at the same time, I have personally requested him to see
that projects are completed. Some of the projects which have been sanctioned in 1996-97 have still not been completed. At various stages, they are
delayed. That was my request to the hon. Prime Minister His Mantra for Development should be implemented. I met him and told that I am not
going to contest elections any more but to please see that some projects which I have cleared should be completed during his tenure of five years. It
is a stable Government. I am not going to think in an adverse way. Where is the need for it? The whole country has given you the mandate. Your
party has got about 282 seats or something like that. Such a kind of majority is there. There is no question of anybody expecting that it is not a
stable Government and that something will happen to this Government. If anybody thinks like this, they will be in a fool's paradise. So, please see
that the Development Mantra is implemented.

As far as land acquisition is concerned, Sir, I will speak elaborately on how things have happened and I can quote any number of instances. It is not
so simple to accept the Ordinances which have been issued. Why did Shri Rahul Gandhi take so much interest to bring the amendment to what has
been enacted during the British period? Credit goes to him. I was watching here as to what he did. There is no question of praising him. Support to
my coalition Government was withdrawn and we demitted office. But more protection was given to the farmers under the Land Acquisition
(Amendment) Bill and I do agree to this point.

So far as industries are concerned, he said about irrigation and housing. It is not the question of irrigation or housing. What is the alternative for the
person who loses the land? What alternative are you going to give him? It should not be mere compensation. He may lose the compensation by
various means of expenditure. Generation to generation has been depending only on agriculture. More than 65 per cent of the work force is living
only by agriculture. With the manufacturing sector, industrial sector and service sector put together, we are unable to give 36 per cent or 34 per cent
of the work force. What type of jobs are given? It is called outsourcing. The offer is about Rs. 6000 or Rs. 8000. Those are the kind of jobs which you
have created. You have built five star hotels at 6 per cent or 5 per cent interest.

Now, in Karnataka, we have thought of bringing down the rate of interest to the farmers and it has started. I know how the UPA-I Government
changed it. I was watching it. They reduced it to seven per cent. With timely repayment, another two per cent exemption was given. That is how
things were started.

Sir, T will conclude shortly. I am not going to say anything more about land acquisition. Land acquisition is a very important issue. It cannot be
hushed through. I know in the very same House, about 17 Bills were passed in a matter of half an hour. It happened during the UPA period as well
as during the NDA period. But in the case of Land Acquisition Bill we may go to any extent to have a threadbare discussion. We want to expose how
in the name of development looting is going on in this country. The C&AG has given the Report. What has he said? We cannot accept these things
when it comes to our farmers. I have been fighting for the cause of farmers throughout my life. I brought 2,500 farmers in train to meet Vajpayee ji.



I am not going to elaborate on these issues. Let that Bill be discussed threadbare. Of course, we have to allot land for development.

What has happened in Vibrant Gujarat? Three corporate houses have come forward to invest. One corporate house said it will invest Rs. 1 lakh crore
in five years; the other corporate house said it will invest Rs. 50,000 crore; and the third one said it will invest Rs. 10,000 crore. Around 230 MoUs
were signed in Gujarat. Various countries participated in that. But what is the further progress?

You want to build smart cities. What is the concept of smart cities? How much land do they require? You have come out with a scheme, Aadarsh
Gram Yojna, according to which each Member will be allowed to choose a village. But where is the fund? We have to meet the expenditure from
MPLADS. Where is the fund? I do not know from where our colleagues from BIP are going to get the money. There are eight Assembly
constituencies. If we select one village out of these constituencies, how can we fund that? They may not be able to discuss this issue in the
Parliament. At least in the party meetings they can discuss that.

Generally in the insurance scheme, once a person insures his life, if he dies even after six months, he will get the amount for which he is insured. In
Jan Dhan Yojna, one must have regular transactions in the first six months. If one is a taxi driver, if he deposits money, only after six months he will
be allowed to draw Rs. 5,000 for various other activities, and at premature death, he will get one lakh.

HON. CHAIRPERSON : Sir, please conclude.

SHRI H.D. DEVEGOWDA: I have studied these things. There is a scheme for transferring the money directly to the account of beneficiaries. In how
many States has this money been transferred? In my home State, where we review the progress of the use of all the grants sent by the Union
Government, like MPLADS, I came to know that this money has not been transferred yet.

I know the position. I know on what basis time is allotted to Members to speak. It is only on the basis of the numerical strength of the political
parties that they are given time. The only privilege that I have is sitting in the front row. That is the only privilege that Shri Mulayam Singh Yadav and
I have. I am not bothered about this front bench or back bench. I am not playing any politics. I have never asked for this. In 1991, I was alone. But I
was allowed to speak for hours together on the issue of agriculture. Shri Shivraj Patil was the Speaker.

Shri Shivraj Patil was the Speaker at that time. From my party only one Member from Karnataka. Sir, the question of restriction of time is
something important. Whenever you feel, you call us on the basis of the numerical strength. We are only two Members in this House.

HON. CHAIRPERSON : You are a senior Member. You know it.

SHRI H.D. DEVEGOWDA: I have only two Members. So, what can I do? It is the people who have sent me here. If I have not been allowed to speak,
it is better that I should resign. I have not come here for getting Rs.2000 D.A. I must be frank enough with you.

On the Land Acquisition Bill, let the Government convince us. Whether to support it or not, we will think over the matter. The same Shri Rajnath
Singh, who is the hon. Home Minister now, and Shri Arun Jaitley went to the Yamuna Express Way. They sat on a Dharna. Sitting here, they were
speaking volumes after volumes on the basis after Dharna about the conditions of the farmers. Shri Rahul Gandhi also participated in it. He realized
the truth and took a strong decision in the Party. A Bill was introduced and it was passed to protect the farmers. If you want to make some change,
please convince us first and then we will apply our mind whether to cooperate or not.

With these words, I conclude. Thank you very much.
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SHRI THOTA NARASIMHAM (KAKINADA): Sir, I thank you very much for giving me this opportunity to speak on the Discussion on the Motion of
Thanks on the President's Address.

First of all, I sincerely thank the hon. President of India for delivering an inspiring and realistic speech in this august House.

The most encouraging factor of Shri Modi's Government is that there is the GDP growth rate of 7.4 per cent. Industrial growth rate is also equally
encouraging.

I thank the Union Government for appreciating the high state of disaster preparedness of our Chief Minister of Andhra Pradesh Shri
Chandrababu Naidu during the recent Hudhud cyclone. Our Chief Minister camped in Vizag and showed his high state of disaster preparedness to the
country. Our Chief Minister has a great track record in disaster management. He best utilized the technology including the social media. Because of
our Chief Minister's foresighted approach, the loss of life is very minimal and Vizag has come to normalcy within days. Vizag is famous for its
greenery. The greenery of Vizag vanished due to cyclone. Shri Modi ji personally visited the city touched by the impact of cyclone and instantly
announced to release Rs.1000 crore. But, unfortunately, only Rs. 400 crore was released till today. I would request the hon. Prime Minister to
arrange to release the balance amount immediately.

The cyclone had an effect of the last straw on the camel's back, that is, the State has just been bifurcated and there are insufficient finances.

Sir, due to the unscientific bifurcation, our Andhra Pradesh State is facing great hardships. The revenue loss is alarmingly growing. We are
running the administration from another State. I would request the Union Government to fulfill all the promises made during the time of bifurcation. I
would request you to grant the Special Status to Andhra Pradesh as promised and assured in the Andhra Pradesh Reorganisation Act. The Assured
Special Status will enable us to develop industrially the backward districts of our Andhra Pradesh. It is the need of the hour of our State.

I congratulate the federal spirit of the hon. Prime Minister who has taken a dynamic and bold decision by increasing the States' share from 32
per cent to 42 per cent as per the spirit of cooperative federalism.

Coming to our State, we have a revenue deficit of Rs.9000 crore. It may touch Rs.15,000 crore by the end of the current financial year,
according to a forecast. Andhra Pradesh is in great financial crunch now. The Fourteenth Finance Commission suggested a financial assistance to the
tune of Rs.1,94,821 crore to 11 States, including Andhra Pradesh, which have revenue deficit. Andhra Pradesh will receive a financial assistance of
Rs.22,113 crore over a period of five years - from 2015 to 2020.

I thank the hon. Prime Minister for extending a small solace to the people of Andhra Pradesh but the peculiar situation of our State is that after
getting the financial assistance also, Andhra Pradesh will remain in the revenue deficit States. As far as other States like Odisha, Bihar, Rajasthan,
which are demanding Special Status on par with Andhra Pradesh are concerned, they are not resource deficit States. This is the post-bifurcation
effect exclusively for Andhra Pradesh. Hence, I appeal to the Union Government to extend Special Status to Andhra Pradesh immediately. The then
Prime Minister of India assured Special Status to Andhra Pradesh on the floor of the House. It is justifiable to honour the assurance of the then Prime



Minister for the benefit of the people of residuary Andhra Pradesh.

Sir, everybody knows that when an industry is set up, returns cannot be expected immediately. It may take four to five years. If you give Special
Status to Andhra Pradesh now, it may take four to five years to reap the fruits. When there is a rail, railways station, railway line, it is easy for a
passenger to get a seat in the rail and perform journey. Please imagine the position of a passenger opting to travel in a rail where there is no rail,
railway station and railway line. Our State's position is exactly like this. We have neither capital nor infrastructure now. Do not compare our State
with any other State. We are now in shambles after the bifurcation stage. Therefore, I would like to humbly request the Union Government to grant
Special Status to our State immediately as assured by the Government. This will help Andhra Pradesh to prosper and to stand on its own legs in the
days to come and to fulfil its promises made to Andhra Pradesh electorate jointly with the Bharatiya Janata Party at the time of elections.

Even for construction of a new capital, we need nearly Rs. 4 lakh crore. Sir, Rs.1 lakh crore may be adjusted from the Centre towards Capital. Hon.
Prime Minister himself assured the people of Andhra Pradesh to extend a helping hand for construction of new Capital which would be better than
Delhi during his election campaign. I would like to sincerely request the hon. Prime Minister to stand by his word.

I would like to request the Union Government to fulfil the assurances made to Andhra Pradesh State on pending Railway projects, and in establishing
a new Railway Zone at Vishakapatnam, and also to establish medical and educational institutions, and to extend industrial incentives, special
development packages, capital establishments, and industrial corridor in Andhra Pradesh.

Coming to Government's priorities, Swachh Bharat is an innovative programme of this Government. Gandhiji's 150th birth anniversary would be
celebrated in October, 2019. By that time, we want to achieve Clean and Open Defecation Free India. Under Swachh Vidvalaya programme,

construction of a toilet in every school before 15t August, 2015 is being taken up. Inspired by our Prime Minister's programme, I immediately
convened a meeting in my district, and have taken steps to construct toilets in the schools of my constituency. I am confident that they will be

completed before 15t August.

Another good initiative I have taken is, introducing sanitary napkins for the school-going girls. I introduced this for the first time in our entire
State. This has become a great success in our area. Attendance of school-going girls have increased remarkably. I would like to request the hon.
Prime Minister to give his voice to this sanitary napkins programme so that wide publicity would be received which in turn benefit the school-going
girls.

I would like to congratulate the Government on introducing the Pradhan Mantri Jan Dhan Yojana, a financial inclusion scheme which helps
eradication of poverty. Integrated and holistic development of our villages, with active involvement of Members of Parliament through Skill India,
Deen Dayal Upadhyaya Grameen Kaushal Yojana, and Deen Dayal Upadhyaya Antodaya Yojana and Sansad Adarsh Gram Yojana, are sought to be
taken up. They can be used as an instrument for encouraging people's participation as well as decentralized policy making at the village level.

Marking 75 years of our Independence, Housing for All by 2022 is a laudable scheme. It aims at creating dwelling units to the poorest of the poor. It
is a welcome step in the right direction.

The fruits of our development have not yet reached the poorest of the poor. This can be achieved through inclusive growth. Mere giving of
scholarships and setting up a new Venture Capital Fund for SC entrepreneurs cannot serve the purpose. These downtrodden people of the society
have to be brought to the main line through inclusive growth. Voluntary organizations have to be necessarily involved in this task.

Education should be the topmost priority for any Government. Luckily, we have a very good and a pro-active HRD Minister In my view, mere
westernization of education is not suitable for India. I personally feel that value based education, values coming through our glorious past, is the
need of the hour. When the foundation is strong, building sustains for a longer period. Padhe Bharat, Badhe Bharat is concentrating on foundation
level education and it is a welcome programme.

Women empowerment and protection of their dignity is always a subject matter for discussion. One Stop Crisis Centres, one in every State, is a good
sign. To ensure survival, protection and education of the girl child, newly launched programme Beti Bacho, Beti Padhao Abhiyan is a good
programme.

India has the largest population of youth in the world. A majority of our population is already in the working age group. To tap this, the Government
created a new Ministry of Skill Development and Entrepreneurship. I congratulate the Government for their vision.

I appeal to the Government to take all possible measures to stop generation of black money. The main hurdle for India's development is corruption
and red tapism. Stern measures have to be introduced to deal with corruption. Due to corruption and red tapism, qualified youth of India are flying to
USA, England and other countries and developing those foreign countries. Even though they have love and affection towards their mother land, they
have become helpless to develop their mother land. I observed that Modiji tried to correct this. When he went to USA and also to Australia, the
venues where he addressed the gathering were highly thronged by NRIs in those countries. Modiji has given his best appealing speeches. Honestly
speaking, I am totally impressed and moved by those two speeches which he has delivered in USA as well as in Australia. I am highly confident that
our Prime Minister will best utilize the services of those NRIs for building a vibrant India.

Modiji's foreign policy is highly applauded. Wherever he went, he left an indelible Indian impression. He has taken our country's image to Himalayan
heights. I sincerely congratulate our hon. Prime Minister for his mark in Indian foreign policy. I believe that Modiji will get a place for India in the

United Nations Security Council. 215t June is declared as the 'International Yoga Day', exactly within 75 days of Prime Minister's call at the United
Nations General Assembly. It is a historic decision and I wholeheartedly congratulate our Prime Minister for his gesture.

Digital India, an innovative use of technology, can make enormous difference. I congratulate the Government for preparing India for technology
based transformation.

Planning Commission has been replaced with a new body, NITI Ayog. The spirit of cooperative federalism is good. Federalism is the base for any



Parliamentary Democracy. States' interests hawve to be protected.

'‘Make in India' programme aims to transform India into a manufacturing hub. If it is successful, job opportunities will grow and employment can be
generated.Building modern amenities and infrastructure in our urban areas through the National Urban Development Mission and also Smart City
Programme are really very good programmes. I request the Union Government to be liberal towards our Andhra Pradesh in these two programmes.

Recently, power sector has made commendable progress achieving 76 per cent capacity addition by January, 2015. Our Government of Andhra
Pradesh is concentrating on uninterrupted power supply, 24 hours power supply. I request the Union Government to extend its helping hand.

I request the Government to exercise due consultation while interlinking rivers. We have perennial rivers like Godavari and Krishna. Interlinking of
these two rivers will yield good results for Andhra Pradesh. I request the Government to take steps in this direction.

On 24th September, 2014, Mangalyaan was successfully placed in the Mars orbit, making India the first country to do so in the first attempt. I
congratulate the scientists, the Government for making Mangalyaan a great success.

Thank you very much, Sir, for giving me this opportunity.
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SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Hon. Chairperson, Sir, first of all, let me thank you for giving me this opportunity to speak about
the President's Address on behalf of my party, the Telangana Rashtra Samithi.

Sir, we would have been happy if His Excellency, the President had mentioned a special status to our brotherly State Andhra Pradesh and the same
to Telangana State. The new Government has made a step in the right direction by taking several positive decisions. As per the President's speech,



almost 58 crucial issues have been mentioned. Let me begin by mentioning a few points and its significance for our new State of Telangana.
The President's speech has mentioned that the Government attaches enormous importance to the well-being of farmers and I quote:

"This will need value-added agriculture, market reform, use of technology and improving productivity in areas with untapped potential.
The year 2015 has been designated as International Year of Soils. In view of the critical role of soil for productivity and farm output, a
Soil Health Card Scheme has been launched."

I would like to bring to the notice of the Members of the House, through you, Sir, that our hon. Chief Minister of Telangana Shri KCR gary,
recognizing the importance of agricultural inputs for farmers, has come out with a new scheme to complement the efforts of the Central
Government. With an objective to turn the newly formed Telangana State into a seed bowl of the country, the State Government led by Chief
Minister K. Chandrasekhar Rao has decided to launch an innovative scheme. The scheme will be called 'Seed Bowl of Telangana'. The main objective
of the scheme is to transform Telangana into a seed production capital of the country by augmenting its production capacities and creating basic
infrastructure for the purpose. Detailed estimates have been prepared and an allocation of Rs. 50 crore has been earmarked for the purpose. The
Government aims to transform the State into a seed capital in the next five years. On behalf of the State Government, through you, Sir, I would like
to seek the support of the Central Government in this venture.

The launch of the Pradhan Mantri Krishi Sinchayee Yojana is especially laudable and special efforts should be taken to strengthen the impetus for
farming. In this regard, due to the far-sighted and visionary leadership of our Chief Minister, hon. K. Chandrasekhar Rao gary, the State of Telangana
has come with an innovative scheme namely 'Mission Kakatiya', which is to interlink all the water bodies in the entire State. The Union Government
is planning to interlink the rivers across the nation. But the objective of the State of Telangana is to interlink all the traditional water lakes. For this
Scheme, the State Government has estimated the needs of about Rs. 25,000 crore. Since the objective of State and Central Government is almost
similar, I strongly believe that there should be cooperation and encouragement from the Centre, Right from the Kakatiya Dynasty to the recent
Nizam's rule, the irrigation facilities were intact. It was just because water is the lifeline of human civilization. Unfortunately, a lot of injustice was
done to the Telangana region under the United Andhra Pradesh dispensation. Hence, the State Government chalked out to bring back the golden
period to rural population by interlinking all the water lakes to have year-long irrigation facilities to all cultivated land. I would like to take this
opportunity once again, Sir, though you, to request the Central Government to extend all possible financial help to the State of Telangana on this
mission.

Likewise, there is another Scheme namely '"Water Grid', which was aimed by Telangana Government to provide potable drinking water to every
household through pipeline. Of course, such programme is in process of implementation in the hon. Prime Minister's home State of Gujarat. The
Union Government is implementing such Scheme with the name of National Rural Drinking Water Mission, which is almost similar to 'Water Grid'
project of Telangana. It is estimated that the cost of "Water Grid' Scheme is about Rs. 42,000 crore, in which the share of rural areas is about Rs.
29,000 crore. It is noted that about 80 per cent of diseases are connected with the polluted water. The Central Government may be aware that the
problem of fluoride in water is very severe in Nalgonda and Mahabubnagar Districts of Telangana and it is an acutely justified objective to provide
safe drinking water to every household. By making this project successful in the coming years, we can see enormous changes in the livelihood of
rural people as well as decline in their medical expenditure.

The President's Speech also mentioned and I quote: "Power sector has made commendable progress, achieving 76 per cent capacity addition by the
end of January, 2015, against the target of 17,830 MW ". He also said: "In order to provide 24X7 quality power in rural and urban areas, the Deen
Dayal Upadhyaya Gram Jyoti Yojana with an outlay of more than Rs. 43,000 crore and the Integrated Power Development Scheme with an outlay of
more than Rs. 32,600 crore have been launched. Special attention is being paid to the un-electrified villages in remote areas. The Government has
started major projects for improving transmission and distribution system in the North-Eastern States. We will focus on developing and
strengthening the National Grid by developing high capacity power corridors."

I would like to convey the concerns of the State Government of Telangana. For instances, our State is struggling a lot in providing electricity to
important sectors like agriculture and industry due to shortage. Though the Central Government had assured to allocate, at least, 500 MW from its
unallocated pool to our State, it did not happen because of lack of transmission Grid connectivity. Without completing the Grid connectivity, it is
impossible to provide power to every household in our country. Even though there is unallocated power at the Centre, there is no possibility to supply
it to the Southern States. It is the need of the hour to make Grid connectivity across the nation at the earliest. Our Party would like to impress upon
the Central Government that concrete measures must be taken to ensure the speedy completion of the National Grid Connectivity in a phased and
time-bound manner.

Another important issue is housing for all. Our Party appreciates the Government's commitment towards affordable housing for all. In this regard, I
would like to proudly mention that the Telangana Government had announced a Scheme similar to this much before the Union Government.

17.00 hrs.

Our Chief Minister Shri K. Chandrasekhar Rao had assured the homeless people in our State to build a double bedroom house with an estimated cost
of around Rs.4 lakh in rural and urban areas. With a specific vision, KCR had promised this scheme right in election manifesto and realized it after
becoming Chief Minister. Already process has been initiated to identify the beneficiaries. I would request the Central Government, through you, Sir,
to provide the flexibility to our State in terms of funding from the Central pool for this housing scheme also.

Another important issue that our Party would like to flag, with regard to eradication of poverty, is the arbitrary decision to limit the MGNREGS in our
State. Sir, MGNREGS is being implemented in 8,880 Gram Panchayats in 443 rural Mandals (Taluks) in State, and there are about 55 lakh job cards
covering 1.32 crore wage seekers.

17.01 hrs (Hon. Deputy-Speaker in the Chair)

Every year, on an average 12 crore pension days are generated under this scheme out of which 45 per cent is under wage seekers from SC and ST



category and 50 per cent is under BC category resulting significant positive impact in their socio economic status. If the Government of India
restricts the implementation of MGNREGS to only 78 Mandals (Blocks), the State of Telangana, which was newly formed, will suffer a lot, as the
vulnerable and backward population of the other parts deprived the benefits of the scheme, and their livelihoods would be adversely affected, and by
doing such changes to this scheme, this would defeat the spirit and objectives of this scheme.

Sir, the Central Government has itself recognized eight of the total 10 districts of the State of Telangana are backward in development, and the
ground reality is that almost 75 per cent of agricultural labourers are depending on MGNREGS works. Since the irrigated water facilities are very low
in our State and most of the farmers are dependent on bore wells for which power is essential, most of the agricultural labourers are the
beneficiaries of MGNREGS works. Unfortunately, the Union Government has chosen only three districts to release BRGF funds for the development of
backward districts which has come as a double shock to the people of Telangana. Of course, the President's speech categorically said that 'India
lives in villages and the Government's highest priority is to sustainable socio-economic growth of rural areas. MGNREGS can be a powerful weapon
to combat rural poverty'. It also said that 'at least 60 per cent of expenditure be directed for creation of agricultural infrastructure'. If the Union
Government is committed to do this, there should not be restrictions on the implementation of this scheme limiting to only 78 Blocks in our State.

The present Government has promised to empower the States and strengthen the federal structure of the country. Our Party, TRS, has always stood
for strengthening the federal structure of the country. We have always championed the cause of empowering the States. We are pleased to note
that this Government intends to strengthen the federal structure of the country. The President has rightly outlined it in his speech that States must
be accorded their due. Funds must be provided to the States. State Governments must be consulted in matters that pertain to the States. Sir, this
intention has to be implemented not only through words but also through deeds. Schemes should be implemented with due planning and States
should be consulted. Only then can the States flourish. Prosperous States will lead to a prosperous India. States must be empowered and given their
due.

The Central Government's initiative to empower and strengthen the dignity of women by various means is a laudable move. The launching of
HIMMAT, a mobile-based application to ensure the safety of women in Delhi city is one of such attempts. The Telangana Government has also
launched a scheme 'SHE', to ensure the safety and security of women in Hyderabad city. A few women special police teams have been formed to
provide assistance to women in emergency times.

Sir, our party welcomes the steps taken by the Central Government to bring down the corruption levels. The Telangana Chief Minister is also very
serious in fighting corruption at all levels and has established a 24x7 helpline to lodge complaints from the citizens.

Sir, the hon. President had stated that the Government will develop 100 smart cities of the country and upgrade them to world-class cities. Our party
welcomes this step and would like to appeal to the Central Government to give special consideration to our new State of Telangana.

Sir, our party wholeheartedly welcomes the thrust of the Central Government for the 'Make in India' programme, which aims to create a wholesome
eco-system to transform India into a manufacturing hub. This particularly resonates with the focus of our hon. Chief Minister, who is spearheading a
similar initiative. In Telangana, the State Government has attempted something similar with the "In Telangana -- Innovate, Incubate, Incorporate”
campaign.

The State Government passed the 'Telangana State Industrial Project Approval and Self Certificate System' known a TS-iPASS, which is meant to
speed up processing of the business registration process. It replaces the existing Industrial Single Window Clearance Act of 2002 and make
Telangana appear more investor-friendly. Telangana Chief Minister, Shri K. Chandrasekhar Rao described the old law as 'a single window with grills'
and the new Bill as 'a single window without grills'. Our party looks forward to working closely with the Centre in achieving this objective, and we
look forward to the times when the brand of 'Made in India' is enhanced and it replaces the 'Made in China' brand.

Sir, our party also welcomes the transformation of the Planning Commission to the NITI Aayog. This is an important attempt in the decentralisation
of power, and our party sincerely wishes that the NITI Aayog will play a dominant role in fostering the underlying spirit of the Cooperative Federalism
so that the Union and the State Governments come on a platform to forge a common national agenda for development with thrust on empowering
the impoverished.

Sir, I would like to just say one thing about the Swachh Bharat. zace smea @1 frer atds 3 ener aidf} oft a1 deror fver afie 3ocior s uws, g3 S91 A aia-ala A
3iG2 acdl ot asft ft Soif o s uesh Everybody is ready to do Swachh Bharat and everybody is ready to clean India. What I am saying is that all of us,
all politicians are together. When the Prime Minister said 'Team India', 29 Chief Ministers also came and joined him. We all politicians are ready for
'Make in India'; we are all ready for 'Team India’' and we are ready for the NITI Aayog. I hope that India will really survive. But the only thing I want
to add is that the Prime Minister should see that we politicians have already started and we have already fallen into line. But have the bureaucrats
fallen into line? Unless the bureaucracy starts and they start implementing these works at the village level and at the country level, nothing will
move. Practically, you know that. So, I would request you in this regard. On behalf of our party, I would like to appreciate the initiative taken on
various schemes and efforts of the Central Government, and would request the Central Government to take the States into confidence in launching
new schemes so that the country can progress together in harmony.

Thank you very much.

HON. DEPUTY SPEAKER: You have to get the support of all the bureaucrats from the State Government because your Party is ruling. Therefore, you
are going to implement it

SHRI A.P. JITHENDER REDDY : We are already implementing it.

HON. DEPUTY SPEAKER: If you want the support of the bureaucrats, first you have to get the support of the State bureaucrats because most of the
schemes are implemented by the State Governments.



SHRI A.P. JITHENDER REDDY: Yes, Sir.
HON. DEPUTY SPEAKER: Therefore, if the bureaucracy in the States is not helping, it is not successful.

SHRI A.P. JITHENDER REDDY: Sir, now that all the money and everything is coming down here, we want everybody to be on the line. We have
already fallen into the line. All the politicians have fallen into the line.

HON. DEPUTY SPEAKER: All right.
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SHRI GOPAL SHETTY (MUMBAI NORTH): Sir, that should not go on the record.

SHRI MOHAMMAD SALIM : Why not? It is part of my speech. You cannot take away my speech. smmufer sft, arcreft a2 & et dlas 2 afiz 3a@) gwa w3 @
wad & ol wa & R 3 Biwteton anfde) arsfta arera 27 gar wa s foiar @2 33 3, wai geon oy dfds sa semifdar aegufer Sft ¥ affemuur B su2 g aaf w2 2 &,
gAfee g el w2 ran & 1 & wu el wi dicarn 81 orn & oz ww Ae anft diear arh 3, Afdser A weren Aai wed ordl Ao F) A el A AN US| §H
etz o anft oif S sz @e & ot gu &) sy wereer st 9 oot el 3 oY acan Tor & snen §; elor 3adfle @2 B A b e Ror & oft Bferadt & sl e
warsit R aelt use & waan &, [Reelt w1 gomra seradl 3 8, [-dicier Bferadt 8 omy) safén sevdtonerer o #if @t gemen sk odion aidler 32 w2 war, aidb) 2t dtas en,
aro1 &) arer oft 5¥, arr w3 aat it g8, afda-afdar st g, Mo IoAk war b IR 51 13 A Ay 2oft, A Jifderer A anfEwer 25 3 wlerl B S afeoR
forann orn 8, 3pR 3R Fg-wrs A6 aiiz s @ o pu A 21 & M $23 gcar dar Ao Afdwer &) 3red (ot amon afdawe ) .. (waaemer)

HON. DEPUTY SPEAKER: Please do not reply. Nothing will go on record.
(Interruptions) G€; *
HON. DEPUTY SPEAKER: Mr. Salim, you address the Chair. You come to the point.
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HON. DEPUTY SPEAKER: Please address the Chair.
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SHRI MEKAPATI RAJA MOHAN REDDY (NELLORE): Thank you hon. Deputy Speaker Sir for giving me an opportunity to speak on the Motion of

Thanks to the hon. President for his address to both the Houses of Parliament on 239 February, 2015. I support this Motion on behalf of my Party —
YSR Congress Party.

We are happy that the Address presents a large number of positives in the coming days for the country, mainly on the economic and fiscal fronts.

The country is expected to save 50 billion dollars per annum only on account of fall in global crude prices which means a saving of 3 lakh crore
rupees. This year the international coal prices have fallen by more than 50 per cent or that of the previous year.

All these factors have substantially contributed to the reduction on Union Government's outflow on subsidies, as a result, we sincerely hope
that the fiscal deficit for the current fiscal does not cross the targeted 4.1 per cent of GDP. We broadly welcome the recommendations of the 14th

Finance Commission placed before the House on 24™" February, 2015. We welcome higher fiscal space for States with tax devolutions from the
Centre to States proposed to go up from the present 32 per cent to 42 per cent for the five year period 2015-2020. We also welcome the additional
grants given to Andhra Pradesh for meeting the Revenue Deficit for the 2015-2020. But we feel the figure proposed may not be sufficient to meet the
actual gap. We request that the amount to be reimbursed may be kept open-ended so that the actual deficit may be reimbursed. We sincerely hope
that the Government will honour its promise of granting special category status for Andhra Pradesh and Telangana also, besides all other
commitments made in the Andhra Pradesh Re-organisation Act.

Contrary to everybody's expectation, the Government has not yet passed the entire benefit of global crude prices fall to consumers. The Central
Government has been enhancing the excise duties and the State Governments on their part are increasing the VAT on petrol which is now 35 per
cent ad valorem. We request the Government to further reduce the petroleum prices in line with the global prices.

I am happy that the address promises to fill up the gaps in agricultural and allied activities. We welcome this. Although this has been talked of
several times in the past, nothing concrete has been done so far. We cannot forget that China which set its country on the famous economic reform
path in 1978, indeed began with comprehensive reforms in agriculture aimed at increasing per acre incomes of the farmers.

Unfortunately, we started our reforms in 1991 without addressing agriculture. The result is that our GDP growth levels over two decades almost
remained stagnant at 6 per cent per annum, except perhaps in those years the base had changed.

Sir, even worse is the fact that as against the annual growth rate of 5.2 per cent for agriculture and allied activities for the decade 1981-1991, the
subsequent decade saw the fall in growth rate to 2.2 per cent. This has not substantially improved even in the recent decade. This is naturally a
matter of serious concern. The sector like agriculture employing about 60 per cent of the country's workforce is growing only at 2 per cent per
annum. Our farmers have been toiling day in day out to give us food security by increasing food production year after year.



We do not even compensate them for input price increase. The increase in MSP for various crops for 2014-15 was the lowest in percentage in the
last decade. We do not know what happened to Dr. M.S. Swaminathan formula for fixing the MSP. It is unfortunate that in most parts of the country,
even this MSP was not implemented as the off-take from FCI and CCI has been reduced and erratic, forcing the farmers to make distress sale at
much below the MSP. For how long should we count our food security on the helplessness of our poor farmers? It is not known as to why the
Government has not announced export policy for crops like cotton, where the production has exceeded targets. The cotton farmers suffered the
worst during the current year selling the product much below the MSP.

Take the case with supply of urea for Rabi. There was no proper planning. The five months from June to October in 2014-15 saw only 17.37 lakh
tonnes being imported, as against 43.82 lakh tonnes during the same period of the previous year. In other words, imports did not happen in time for
planting for the rabi season, from November. There was a flood of imports after November. But by then, farmers had already planted their paddy,

wheat, mustard or chana.

Given the facts that our population increases at least at 2.5 crore per annum, farm yields almost remaining stagnant due to the failure of various
States in the country in exploiting available irrigation potential; and dwindling global tradable surplus of food grains due to the developed countries
converting the lands which they hitherto used for food crops to renewable energy plantations for meeting the emission standards. Reforms in
agriculture should precede all other things, lest we have to witness Bengal famine days.

The NITI Aayog should entirely concentrate on the reforms in agriculture and allied activities. They must closely work with various State
Governments laying higher focus on animal husbandry and fisheries.

While on this subject, we request you to reconsider the proposed amendment to enact the Right to Fair Compensation and Transparency in Land
Acquisition, Rehabilitation and Resettlement Act, 2013, exempting compliance with the provisions of Chapters 2 and 3 of the said Act in respect of
acquisitions for defence, infrastructure etc. As per the newly inserted section 10(A) of the Amendment Bill, Chapter 3 of the Act dealing with
prohibition/restrictions on acquisition of irrigated multi-cropped lands will not apply for the aforesaid purposes. Almost all the opposition political
parties have threatened to stall the Parliament if the Union Government does not continue the prohibition in relation to acquisition of multi-cropped
agricultural lands even for important public purposes. In India, about 48 per cent of the total land is arable land, that is, land useful for agriculture.
Of this, only 20 per cent is served by under gravitation based canal system. This is a priceless asset, given the fact only way the country has been
able to increase crop productivity is by harnessing additional irrigation potential.

SHRIMATI SUPRIYA SULE (BARAMATI): Sir, I stand here to thank the hon. President for the Motion of Thanks. Actually, I have been listening to the
various speeches that my hon. colleagues are making. I have read over this entire speech several times. There are very very interesting slogans in
this. So, for a minute, I did not even know whether [ was reading a magazine which was giving me product-oriented advertisements or whether we
are talking about the future of the nation. I had really serious concerns about it. These are very interesting slogans. The first one was Sabka Saath
Sabka Vikas. The other one was Ekatm Manavata Darshan (Integral Humanism). One was Annadaata Sukhibhava. And the last one was 'Make in
India'. 'Make in India' I felt very confident today because my brother Shri Anurag Thakur had extensively talked about Make in India. But his
colleague — I was really very pleased in the morning during the Question Hour -- Dr. Jitendra Singh went out of his way to praise the earlier
governance and he finally, on behalf of the BIP accepted that governance is a process of continuity. It is not one thing that I did everything right and
everything bad is what my predecessor has done.

Sir, it is like when you cook a thali, if the food is good and I serve it to you, I will say I cooked it; and if you say something is bad, I will say my
sister-in-law cooked it. It does not work like that.

HON. DEPUTY SPEAKER: Very good! You have good experience in that!
SHRIMATI SUPRIYA SULE : Sir, I am a joint family product. I know how the game works.

Sir, this is a process of continuity. I thank the hon. Minister who accepted that a lot of these processes have been continuing from before. And it is
not really us who do it. We are only policymakers who give probably the direction and the right direction. At least we try.

Khargeji has extensively corrected many of the things which needed to be corrected. So, I will not repeat them. There are just a few points that I
would like to flag. In Sabka Saath, Sabka Vikas they clearly talked about the Prime Minister's Jan-Dhan Yojana. We welcome it. We welcome
anything that is good for the country. We are all here to build a good and a progressive nation. So, whatever is good, we will definitely support the
Government even if we are in opposition because we are a responsible opposition.

They said that PM Jan-Dhan Yojana is for the common man. They said that many many thousands of crores of rupees were deposited. My maths is
very bad, I do not know. They were making tall claims that a lot of good money has come. We are very happy about it. But the whole point is that if
68 per cent of those accounts have zero deposits, what is really our achievement? Can we claim that it is very good? I do not think it is morally right.
I would not claim it.

The other point is, there are many many children who have been probably taken into this scheme. They said you get insurance. There is an RTI
activist who has found information about a young boy in Uttarakhand. This has already come in the newspapers also. He was in the scheme and he
unfortunately had an accident and passed away. When his father went to get the claim he was told that unless transactions are done over a period
of time, you do not get it. So, if 68 per cent people do not have money in their accounts and if there is no transaction happening, then who is going
to get the insurance? Should we all not introspect and find out what really this scheme is all about? We are very happy about the scheme. We are
very supportive about it. But there are loopholes in it. And I think if it is really for the Aam Aadmi- which is what we are supposed to call but you
call it Sabka Saath, Sabka Vikas, which means the same thing, the bottom of the pyramid, even the hon. Parliamentary Minister said that this is for
the poor, for the youth, for the women and for the farmers — then I think we really need to reexamine the scheme. And if there are loopholes, we
should correct them.



The other thing is Ekatam Manavta Darshan (Integral humanism). Sir, we talk about diversity. India is full of beautiful languages, different kind of
foods, different kind of States, lifestyles. And that is what we are proud of. But today are we really that diverse a society? We really need to think
and introspect about it. Salimbhai talked about it, about the communal issues. I remember in the last speech which the hon. President did eight
months ago, he talked about a national plan to curb communal violence. It is missing in this speech. What has the Government decided? What is
their line? I really need to know it because we are having serious issues.

Shri Piyush Goyal is sitting here who also comes from my State. Comrade Pansare was shot ten days ago. As a matter of fact, their ally Shiv Sena
has also come down heavily on the Chief Minister of Maharashtra. He has got such criticism that I now feel very insecure and concerned. Today it is
Comrade Pansare who talks openly. We are all liberal thinking people. Tomorrow it could be my turn or anybody else's turn. Maharashtra is a very
progressive State. Things have happened. We have tried to address them. Mr. Dabholkar's case happened. We handed it over to the CBI because
people showed no confidence in our Government and said maybe we were not capable of handling it. It has happened again. And what worries me
most is, we criticizing as opposition is one thing but their own ally Shiv Sena has come down heavily on them. So, where do we really stand on this
and who do I turn to? I am really put in a bind. That is why I am bringing this issue up here. Comrade Pansare's death has really shaken the entire
country. He was a Communist thinking man. We ideologically may not agree with him, but he was a very modern man. He brought out issues which
were beyond communal barriers. Development, which you all talk about, has to go hand in hand.

When the President of America says cruel things to us, we are also pained. We were happy that our Prime Minister hosted him. It is a proud
moment for India. Even if we are in the Opposition, eventually when it comes to foreign dignitaries we take a united stand in front. But do we really
need foreign dignitaries to say this to us? I think we really need to introspect what has happened to the national plan which you were talking about
on communal violence and diversity. You go anywhere in the world, you talk about all these new programmes, you talk about national issues, your
improving relations with everybody. But unless our whole house is in order and diversity is what we are proud of, if we do not put it into action, how
will our country go ahead? I urge the Government that you really need to look into this because India is getting a bad name and then you should talk
about integral humanism in the speech. It is a contradiction to what the Government is behaving and what it is doing.

oft Brfdrastoer & (sigst) = sweasr adicw, A Ua Radse e {5 ag ot garer surearr,. . (srawor)
HON. DEPUTY SPEAKER: You cannot speak. You have to go to your seat and speak.

SHRIMATI SUPRIYA SULE: Since the other issue is sensitive, he can send me the book and I will then not argue this case. I am a very patient
listener and I will definitely hear his point of view. The other point which really concerns me and which I thought was very good was talking about
toilets for girls which they have said. In 5 months, they are going to build toilet for every girl which is a wonderful thing and I congratulate the
Government on it. For every girl, you will have a toilet in the school. That is what I thought I read. Did you not commit to that?

SHRI NISHIKANT DUBEY : It is for every school, not for every girl.

SHRIMATI SUPRIYA SULE : As per the ASER report which normally does the mapping of all these projects, the provision of toilets in schools is 90
per cent, usable toilets are 65 per cent, toilets for girls are 53 per cent and usable toilets for girls are 45 per cent. So I am very happy about this
project. If they are going to do it in 5 months, I welcome the step.

I am just selfishly talking about my State and my constituency and I would like to know where is the funding and the implementation and
whom do I follow up with. If you tell me that, I will also want to join this programme because I really want every school-going girl and the boy also
in my constituency to have a toilet. So if you tell me whom should I approach, it will be appreciated. Most Members will like it. But I remember the
Minister of HRD had written to us that 50 per cent of money from our MPLAD fund should be given to toilets. I am confused and I am asking for your
advice. One is, we have to pay for the toilets. Secondly, there is a very good scheme named Sansad Adarsh Gram Yojana which has come up. It is a
wonderful project. But no special money has been given for it.

HON. DEPUTY SPEAKER: Unless they increase the MPLADS funds, we cannot do it.
SHRI ASADUDDIN OWAISI (HYDERABAD): Hon. Deputy Speaker Sir, we support you on this point.

SHRIMATI SUPRIYA SULE : My suggestion is, if we have to give money for Sansad Adarsh Gram Yojana and for toilets in schools from MPLADS fund,
we cannot do it with Rs 5 crore. I have 1.8 million voters. Why do you not increase the MPLADS fund to Rs 50 crore? Then we will do every project
they want. The MPLADS fund can be increased to Rs 50 crore, we will absolutely welcome that.

THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF STATE OF THE MINISTRY OF COAL AND MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI PIYUSH GOYAL): Sir, with the Finance Commission's recommendation which has come out in
December, the devolution of funds is going to increase by 10 per cent to all the States. So I am sure the hon. Members will appreciate that rather
than giving the money to MPs, it will go to the States and they can certainly get the work done which they are unable to do out of MPLADS through
the States. ...(Interruptions)

HON. DEPUTY SPEAKER: The point she is raising is, hon. Prime Minister said 50 per cent of the MPLADS fund should go to the toilets. You are telling
about the State Government. That is a different issue. It is high time to persuade the Prime Minister and the Finance Minister to increase the
MPLADS fund to Rs 5 crore as she said. In Kerala, MLAs are given Rs 30 crore per tenure i.e. Rs.6 crore per year. When they are doing this and
creating assets for the country, why cannot you do that?

SHRI A.P. JITHENDER REDDY : Sir, we support you. We are all for it.

SHRI N.K. PREMACHANDRAN : In our State, an MLA is getting not less than Rs 6 crore per year and an MLA during a tenure of 5 years is getting Rs
30 crore. My point is, either you enhance the amount or scrap it. That is my humble request to the Government.



SHRI MALLIKARJUN KHARGE : Sir, do not scrap it. If you are getting some cold or cough, you cannot cut your nose or throat; you have to cure it.
You can cure as a doctor. You are the Chairman, the doctor. We appeal to you. Instead of scrapping it, you enhance the fund. ...(Interruptions)

HON. DEPUTY-SPEAKER: Whatever hon. Members have expressed, as the Chairman of the MPLADS Committee, I will convey to the hon. Prime
Minister. I will convey your feelings. There are Cabinet Ministers who are also here. They can convey it to the Cabinet and persuade our hon. Prime
Minister to see that it is implemented.

...( Interruptions)
SHRIMATI SUPRIYA SULE : Thank you very much. ...(Interruptions)
HON. DEPUTY SPEAKER: I cannot direct anything here; we can only make a request.
.. Interruptions)

SHRIMATI SUPRIYA SULE : The only other thing worth complimenting that the Government is doing is about the Padho Bharat, Badho Bharat. 1t is a
very welcome step. It is an extension of the Sarva Shiksha Abhiyan. The only question is, they have been talking about a GSI platform, to spend
money on GSI. Are you trying to tell me that the Government of India does not know where the schools are? It is already mapped. The ASER Report
is a detailed report. The reply to the question on Mid-day Meal Scheme was also there today. All the information is there. Why are we spending time
on this? Instead of duplicating all this, we should focus on the commitment they made in the last Address. In the last Address, there was a
commitment for five IITs and IIMs. There is no mention of it. There is no money also for it. The IIT Act is also not being looked into. The
commitment was to start five new IITs and IIMs in June, 2015. Where is it? My only concern is this. Education is a very serious subject. It is close to
all our hearts. The IITs and IIMs are very important. It is a commitment made last time. There is really no movement on this. Like the policy about
curbing communalism, there is no mention of this. So, I really want to flag it to the Government and ask what the status is because we have not
been able to find any information.

Another point which is a welcome step is about the Sukanya Yojana. 1 want to make a request to this entire House, including me. We are all making
a mistake when we say, 'girl child'; it is not called 'boy child'. Why should it be a 'girl child'? It is a gender sensitivity. We talk about a gender equal
society. We welcome this step. I would like to add one point. In the State of Maharashtra, we have had women's reservation since 1994. We have a
very good girls' policy. It is really very good. So, if the Government can get that information on Maharashtra's exceptionally well implemented policy,
it will be good. When they turn 21 years of age, the deserving girls get lakhs of rupees. It is a much better scheme than what little I have understood
about this scheme. Women are put into such a forte!

I would like to take up the thought that Shri Kharge brought up. Since you are such a pro-women Government, you might as well quickly bring in the

Women's Reservation Bill right here on the 8th March and let us tell the nation we are serious about it; otherwise, we only talk about it.
...(Interruptions) We will give your seat out of it. ...(Interruptions) I am in an open seat.

HON. DEPUTY-SPEAKER: Please sit down. Another Member also wants to speak.
...(Interruptions)

SHRIMATI SUPRIYA SULE : I want to make one quick point. They have talked about One-stop Crisis Centres. It is a very welcome step. We have one
Centre in every State. If we are really serious about women's security, we cannot afford to have only one Centre in every State. We should have one
Centre in every district and in every block. Here, we are talking about women's security and specifically domestic violence, which is a topic that is
not discussed freely in the country. We need to expand this programme.

I will quickly make two more points. We are today talking about farmers' issues. It is something that is close to all our hearts. They have called it
Annadhata Sukhi Bhava. The situation has unfortunately come to Annadhata Dukhi Bhava. I am not saying this. You will see that is the mood of the
entire House. Today, you talk about the Land Acquisition Bill. I am not going to talk about it too much right now but there is only one point that really
bothered me. In the Address, it says that the Land Acquisition Bill'has been suitably refined to minim
'Suitable' to whom? Is it the farmer, the consumer, to the Gov¢
reservations. If they would explain to us, I would be really happ

There is a passing mention about sugarcane farmers in it. Sir, they have talked about oil companies buying the sugarcane. The reality is completely
different. The oil companies are not very supportive to sugarcane farmers. Ethanol prices are tendered. Half the time tenders are cancelled and they
are not cooperating at all. Payments are never made. Payments are supposed to be made in 14 days and for two-two months they do not do it. As a
matter of fact, a BIP ally, Shri Raju Shetty, the hon Member is not here, was also talking against this yesterday. He is an ally of the ruling BJP and he
was talking against the Land Acquisition Bill. He did not even go for yesterday's NDA meeting. Nor did Shiv Sena....(Interruptions) Oh, he was there.
I am telling you what he told me....(Interruptions) It is none of my business. I am just telling you the fact because unfortunately you do not know
much about farmers. I was born in that family so, I know little more than that.

SHRI PIYUSH GOYAL : You may be missing as you were not invited.

SHRIMATI SUPRIYA SULE : No. I am blessed with so many friends and well-wishers, I am happy to go everywhere but I have clarity. I am never
confused.

The other thing which is very-very critical, on a very serious note, is Rs.400 crore which the Government of Maharashtra has been asking for the
drought that Vidarbha and Marathwada have had. This is something long pending with the Government. Today, supposedly, the ministerial meeting
is there. The hon. Agriculture Minister talked about Rs.500 crore. Our demand is of Rs.4000 crore. So, I take this opportunity to say that this drought
issue must be addressed.



They have talked about Yoga. We are very happy that they have got into this.

There is another issue which is really troubling this nation and that is tobacco. I have lost one of my closest colleagues recently due to oral cancer
caused because of tobacco. In Maharashtra we have managed to ban gutka. Gutka is one of the very crude things which is available in India and is
distributed. It is the biggest cause of oral cancer. If this Government could kindly address the gutka and tobacco issue and help us by banning it and
by bringing awareness that will be of great help to the society.

I think I am running short of time. I will not take much of your time. I thank the hon. President for his speech but if there is a little more
clarity, I think we would all have felt far more satisfied. Thank you.
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HON. DEPUTY-SPEAKER: If the House agrees, then we can continue till the speech of the hon. Member is over.
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HON. DEPUTY-SPEAKER: Please wind up.
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HON. DEPUTY-SPEAKER: Please wind up.

off ST YEpToI SIRRIVI ATed & 4 el ard AHTH @I &)



Jurerer ABIG o I [, 7 Iorn) weware 3 gu el A AT @ g

HON. DEPUTY-SPEAKER: The House stands adjourned to meet again tomorrow at 11 a.m.

18.02 hrs

The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, February 26, 2015/Phalguna 7, 1936 (Saka)
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